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LOK SABHA

Monday, Fanuary 5, 1976/Pausa 15 1894
(Saka)

The Lok Sabha met at fifteen minutes past
Twelve of the clock.

[MR. DEPUTY-SPEAKER in the - Chair]

ANNOUNCEMENT RE. RESIGNATION
BY DR. G. S. DHILLON FROM THE
OFFICE OF THE SPEAKER

MR. DEPUTY-SPEAKER: I have to
inform the House that Dr. G. §. Dhillon
has resigned the office of the Speaker of
Lok Sabha on the 1st December, 1975 at
7 A.M.

MEMBER SWORN
SHRI S. K. RAT (Sikkim)

12.16 hrs.
PRESIDENT’S ADDRESS
SECRETARY-GENERAL: I begto lay
o1th: Tid'e a cHpy of th? Prasident’s Add-

r2ss to both Huses of Parliament assembled
together on the sth January, 1976.

President®s Address

[IAATT AT,

# agT gar ¥ 719 7T FT =T
T g, | F fafamm & qaEai
T A TS 1975 § WK gfaaw w5
2280 VST HAT | |EGIL & TZ
Fifowr grir fr 3o foes @Ry s
FTasr § fawma gr
1761 1LS—3

2. fowaq @rE, @I &1 FWEA
FRATE &1 Jog 8 OF-AaedT d
=% A &1 5% 3 gT F A9
eI Fe FWEl F oA Ffarer A
qus W fewrar ar & W faaE
T FegEt F1 fow-fva s
gf foad 3T AT TEHT T AR
FT @FT  qF L WAT AT | FA
Iy O Fr o1 fw agdrfaat aE
F fao 3 Fasa &1 g guAd
AT gk & fog &= F1 @&0OF
fwar a1\ A« wwaw 2 & sq ad=
9 FYE gasar A A% | B FEE
R Gy qm, faaw faame ow @R
7 facmm gem 9, 3w & wifas A1
UnAIfaE dga H EFES WA &
foT wrow & faar 73 | SR @R &
H H TATREHT G210 T AL 4TA[AT
GATY & {0 2T A& &1 TG GEST
FSTAT  FIET | SART T wrATEdl
q I FT TREAN YA a9 AT H
gz L 9Y | IA%T gFae o7 fF fEw
g AMGE wuuy  UFA,  JIAIL
W@E HIT TFGT 3T TG0 9T Fq
qry, ATE FHT TGY g7 AL AS(T & TH
e & gAdl SAE GgEE, T9-eAaed|
F qUEGIT G919 AT AT HT 2T
g & faq  @wwrT &1 qeRre
Fifoalt £ AAFT FAAT FIF | LW
¥ fea & F3r A% BwAg T F7T ST
ATFAET AT |

3. 25 94, 1975 * FAIHA!
¥ oEE, 1A, 1975 &Y 20 gE



8 Pregident’s Address

gifer T A W wR s
fomeit & it &d1 7, FedwweaT
T ¥ fqu 9o w w4l & U
& fte a7 quraT gAY q€r | WGET
w1z Ffedt N W N wawig d=r
AT SUH gW weqgn gAr fE wwv guH
qQRAT |/ TR0 21 917 wAT wfad
FY TAT A FF FT AT FW 79AT THREAATHT
! FEAED W 7 AT mad g )
SIET F §OTTY 37T SOt Ty AEEl
&1 WTgT ArgTar @ W Ewar fear
¥ oars gt A T ovamaa fom 2
WY Tenfe 7 Av s & aga
& amway i GEarga Fead a1 ¢y
AR 97 rE u feEgr o 2o

fereas 1974 @ g adr g€ 4 wAT
¥ OAEES W o WAT @ Fr o
firraz mif & W7 A §F & S
FTAYWOET R AT 20 v TE LH
gF &1 s wTaT F fuaw
FEr FrEwf T ot F 0 1979
# "7 1974 & NE § Fan, faa,
THIE WY gE GET A0 & AT
qMT AR froer 7 aEEEr AT @@
FIT FIT A AT W [EE4, Tl
Flal  TAAA 9ZA A | ITA AT
IR a7 & W7 g7 Tl el &
FTH H AT GICZAT 2 1 HAGIT
¥ oagmm ¥ 39 F1 B a7 gl
gErt woowmfem Fl F o0 EmIe
TAART gl 7 71 aga § ferema
T gaEafas d0 @ o g ooAn
qATT FH E | TAET AW A 19
dawr & @ fawerfaa v g gEw A
gt & wfew =e g v aife
fo #1€ of quwr Haw 7 17 faw
g 1 et ®1 TF @@ gwAT 20
TUF aaw ¥ WATE FT IIURIX
oM EAAT AREgE T f1

JANUARY 3, 1976

President’s Address

4. TR T AN F Swwi
¥ ouw S w e af .y fw Sl
# oty !"ﬁ?ﬂf{}'%tﬁ%qrm#t
ferw oefer faerry, wife qure s w9,
GAT ATET A7 HTH HTA AT T HGIY
aw A w7 g ey & AW
AT H W qgd ST §

5 WCET W EE 9T w§ W Ry
fOTTaT W AAAT | @AY 80 Ae-
aq oY favaett & &dt ot & fefafaa
7@ TAR gEyAT AW S oERAT
# zafAu frew §9  wFHT ® AT
At Sw qar o @ ovEw FAT T
gy ArfEr o= sw sl TEEr

4

6 20 §Ar wila g 07
qIT A Fyma fForsom) wE T
SAAT &7 971 "EAn e §, i
qg ST AT AW § oA 3w fas
e wafm @ AT wemar Wi
T |

7 & qE FAT AT FToqEAA
G¢d FW FET FE1 WATw i AT
§ sarar FEAr & s aify e
Tz STin 7 &9 97 TATY g94
9% HFFT AT AL A 1A ATEIAT
geva ¥ far T g &TEN wRIE
AL

g 79 ga & ¥ 1979 ¥ wew
A w50 A WEAT A0 fand &7

TAWAH Y FF ) TSH ¥ mioEl
WIS AT q9E H L SNl Fi1 OE
FH TAT gE €| WO gF A

T TEE w1 wfww o 5oy
Ity wwfa & fawer getew 3w
¥ dradw o ¥ fag gwr =fge e

4
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#f wifedi ¥ sTRT @ A daT
i & fao ow  dweer qree fodifew
Fife®w TTH (FATAT & §19 FTAH F)
wIOqY | TH A9 ¥, "wafara v
A ur wd Ar swE ware ¥ sawn
el FT AT TIT F7 A9r & stfow
AT E & g wifww & AT
¢ f& ader 9ET ¥ §9 Wrowe, FAAT
AFr O9T TIANR Seae AT /i a9
q7 FRIAT TRFC § AT T o
g Ty g g, T A
F qify * wigs AW F A &
#gemd  § A 71sG1 § &9 gwT @a-
AT, vTIgt & Tl qEl F HE
1 araT & s g w74 71 fr
¥ nF wEw FAM OE | Wreradl Oy
W& TFET F1 e feren & A o
AT W HrE A FFAT SHIA
1 fard v F oySFR gATH A
nrz e

9. F AT AATET Fr5A71 § fqm
faws o & wF@ET § 25 G0 @Er
SqTEF & FEAT & | ArqfEs gar
97 FIT FT ATA & g0 3T TNT AT
MT  Fgem srgm ATl fawre &
FEiT ® " &N A A &
AT amT oAy ST AW T 7o,
Sl FAAT AT W SEIA FT QA A
& w7 faast weid gt g2 99 &,
%317 FATE F fA0 Few ser s

10. AaudT  ®rEqfew ay qrfes
HT TEEF R 5T & AvET 0 T
& a7 e s ovgr 20 wrfgy ofe
® T3 & EMi 7 w5 g 97 -
q™ w7 Aify w7 g a7 g,
rafer &/t ¥ amred age oY A8
FAUEl  ® agEr 3 €7 @ifay o
FNw gt far Wik faadr  =ma

- Ay

11. frod 3 ael ¥ wadcha
arfgs geamrt Y awg § gwrt a9
uTE TgF T W AW TET )
TEAET AT W WEAAET g0
% faw fagla o =19 ganwr s
g farfa A FfAw sw dt &
7§79 IJT A0 § | FEEW WX
AL F1 A9t F faale w s
T Oy fam usr gl gt weT A
M Fe9 I5W@ oaq | vETeEl
A w1 A g7 w & fag Afa
MNT & & ad=wi 9r M7 faar
SIEAT |

12. §FAWTAT FTAFNFAGT &7 aga<
T &1 wifmen F1 S0 TE QEET
o7 g TETAT FTANT | EWIL TR
F ALFT WIT ARITET § 59737 dqqr
@ gt 8, wm v & A e §,
fasrT a7 FETE F T eE T AT 1T
§Z0T G7 AT @ | FITT 7 Al
TR H AT A AT X AwTAR
FIAAT AT I T FEEr (@31 F,
fore o= zo @rer & wwe g | gfaEa
F1 feaa-fama mfze ¥ gew a0
fevrdfimzq & gz faar snom 1 avare
iz e FT wET, gifgge ge F7T
femta frama swar e %93, fremad
w7 @9 #7594 ¥ fagwt de adwi
FY ORI AT =G FAGT HTONT R
Fa=rf T & FT0 74 T AR T HAA
B FauH agaATg T arfa grEag av
mefafrews AT 17 33 & AR
¥ saraz |17 frseesifafaz g1

13. 99F §T FF § FL FIAT 54
& &9 ¥ UF € FATEr § a8 aqr
T 7 2, Tae fag w9 Frrody @
ot W ¥ 8wt g fawfei &
famrs ot afew ds wT o @R

6



7

President’s Address JANUARY 35, 1078 Pudd-l-l’ Address

14. g% wifirw < R g f5 wrer
WA qret F g T w2 FT 30 B FATT
oT WE | T qEAz w1 ew €= F
fag, dfrf onpar Twm ST Aa-
WA F7 €T AAT AT | geqfex g
Feagafes & 78 ev1F dqrT 7 or o
g, afe &2 1 # wegfoas &
EATEH Y

15. FHL AW AT T FAX WY 1975
T E I TiEAT 79 F € H wATIT )
Fga ¥ aat #§ afgadl & amai a1
FEdre & weagA fegraar § 1 wlgamat
M IUATFH F foqg auETInE fmm
FTATTEA T AW F AITH T HIQAT
wigerdi & farg oF T Trar Far<
1 7 @Y &, Foad wwer § 37 wfagi w
g1 wW & gax fadyd) faast @ fasre

4

16. &Y Feariz  “smawg” §
Faafo o7 #y arfesza 917 gaifaod
w1 % g T |WE &1 AT
& fea & wrgwm wIT ZFATEE
FY TWAAT A F LW ¥ A
¥ fog #zarile gesvaa fafawa
qQFEIEz A WAl OF g8
®aw £ | T A9q g 0 zfafaga w7
UM 7 R -JLAF F AT T T] T TEHATT
T K ATLH 0 F7 HFT |

17. wst F T wfear & fagwer w1
wgfafraa w1 w2 foar @ & 51 58
atal & & 1 d7 fwar ar va@T F)
AT AT A gAAT F TEFATH &1
Fqrar qaAE A q1 G

18. wa & g i F qrq Ay
wegegt & I F fors T

19. ¥ATV 97 ST fawrw § B
% IT-WETEIT & At IWT F A Wi
el & aTETT wATH 7 qoet fog
el § 1

20. FTHT AMH TTH T F2ATA
¥ g% U A feear g€ 1 v gL
A , 3T ofary ot arfagi )
AT ¥ g w1 R AT W AW
AT 9gar | fee o, gEy Fremm
FI GZATHT F1 IE A FT ALSAT HTHAT
wwr &1 e, g9 ge &,
A e TATL fovar or gy , SEw gW
qgT 5@ & | AT N F AT B
T ETA T AT H A €T AT T AT
fear & fr aw v o3 wify wma &
Y ag i i aendw agETre R
TF JE W qaE F A& fga o
FEAMOT T TAC ET | ATATIOT F WIAT
Aifr aamg @y H{T AvAr qq9ar w1,
w2 @8 A o wnfs, wwga av aw
¥ qTAw T@AIgr, AT wlawrT 3 Fr
grfew o7 S faar #2

21. B4 39 & f5 fomgar aasty
97 FAS KV TH AT Fiq7 E E, I
qiffeeara a1 wFar famroaAs TR
ST o WP FT 0T AT AN T FT
AT Hfew F1E 9@ g0 2

22 WA ¥ ATATLAT & FA7 007
FITAR A TRE AT AN @ ] |
qGT AT TIAHR AT FTH 4E A
7 yrfas @ggnr 1 SM™ 3ga W
e |

23. 1975 % 31 & wgmwfew akw
N AT FT WA T ¥ 39 foa
TN W F ATq gAY qIW W AAYT
g ¥ ; <A aray & A N avady
g, 99 &7 Advar af Frewr fie dvw &
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w1 ¥ A ey AfAT F O R
¥ R A ITEHTGAY 6T TEATHRTAT GHT
g

24, AT TG FAT HAIITIE
T W urE) fm & W &
e Y aTET Y S AT e @y
awi & arg g wed i, sregtas
Wt fawrs qrd) ARTTT WA

25. gaa aferor qF qfwar agr
arqra 91T gF ofe & g 24T & amg
TTX GAET T FALA F KT HAOAW FY
¥ ferz-eftm & aga fosft & ot w7 Y
wert wew A1 07 gy g gt W g
3w g7 @ fvan, fouw
ganfam fageem & Qs 57 Fow
gat & fqwr 7 1 garer favara @ fy
Agaréfer fagaamm @7 et W@
wifgr fagrs & wagq weEfedT Wi
amy zfim oF o & mfa wix
gAETTR AT At An AR W,
1975 ¥ TFEMfeET &1 9ET #1659
qrat fr @i g av & d=
araw| T 7 & anfam, Aad 917 EFATeT-
fomrm nzaw + wme a7 ygATT 9% @
r

26 ATCEEY T giefrr aaraat
A7 AR wa T oo F7 aafa
¥ oamare v gemiaea ¥ oamg garx
FOT A7 AT AT § | W e
& fr dadvr=r wre annfas we & S
R =G TTE g L

27. §717 ¥ A1q qx g § A
FY AT THRA H7 G (37 ¥ ATRAT
¥ gAR A A wd T A i
T A W7 ez & T
¥ fad awdtd @ temam g ww
fewfed & oF aater &= 2

28. X7 AWM & A1y wrfew,
famrlt X wrpfas g ag @ &1
frg ww ausa WX gETE g ¥
A& afem gfirar # srermt s Wi
wg1E & awwA w7 Aver fren §
qIT w94 @ fammwm 9 W%
T & f5 v aw ama & WK
¥gear &Y g w@ F oA
aret 7EY fem wrar W17 fefeifn
®1 A% FES g% AfIw g g W,
aa a% qfvera gfwaT ¥ e wEA F19H

FEY &1 FwAT |

29 Wi, WAWMI, ¥ 48,
a7 ag A fafad w1 afady gt
g awifafEew & wreTEr
gifet ¥ 97w Fart W §
arg & Frq S, AT S ager
7 FeY & a7 g9 F7 gW =T oW
g

30 EW W & wEwAT Wiwer
¥ zfeor, wraT #1 AT a= ARTEEE
1 faar £77 8 | ATIE X AT AT
WS FT 7197 GG foar § s wr-
gitz € =@ew FOH, AAAT T HAE
FUA, fargras AT gfqm oEaT o
ArERTRATE S @ew £V &7 A wIfoe
H WPH WEET KT OATY 3T

31 Aifaaq a9 797 7@ 707 F T
F AT T GILUEITEIRAT  AHE-
I} W7 4@F g0 Al F om fra X
e &t Afrr a7 F1an & 1 o7 A
T WEw WA T OGTTA 4T BN
TagT frar & fags 7@ & 4% %
TATER UF T ¥ AWM oW A &
gl syt gurerfaaT & aEr #

32, g9 H YTET T GGYWT TEET
T FTHATET qAR @Wfa A ave oW
RN FET§ | T W HA K} 4g WIaA



| 31

ghmirath‘fiﬁ'rm-i‘rmfez
agiwrrr s wa it g 1 fofodlo
<< qfea g & gax Wl & a°
agrere W gy S ¥ Al W
g wrfaw wgam Wk dde T R E |

33. g w1gd & ¥ qo THo To
& §rq gut g4 O WL 0ge W7
g wifa, orderd o7 wgr w2
wHIT v & fog oF gER F frard
FY gaay Fr X Frfww v vy =wfam )

34. ATA-UATEE AT F 7TATASAT
T SETAT AEHA TF AR 7 7 AT
¥ grr | gH g & fF arAoEa. w31
sutqy ®1 7wt faat & afrw
a1 &) $ GAT wAforr /Y w1 Y 2 f
AA-QATHT qEaHe T 717
gY | EW LT 3T IEA F AT A
T AA-AATIFE B0] AT OFRAT W7 TATS
FATq v & fAv s & 2T )

35. giaar a7 Imderaeqr #1 749
eFA Al 914 g8 § fx twav ge
TR I AT E W17 &9 e a1 w2
FaarTaerieT 2oy &1 ®EAT 92T 2 1 51570
HR YATATE, TF 201 7 0213 HI7 AT
wfew gt = v R T ovEm A
HeAT ATAAT ZWIT HI70F 3707 T4 ZW
faa # gfar w o 74T =T T
gl TE | ToUAe FATf WA T
qrey faqg wfudnq 7w o9
T EAT AIGHT ATAF AT MRHTA H
UE FEHAE | AT, T AT F17 FO9AT
FEEIC AT FWT AFL FIH F (A0 w
ity Ao F wriee fara 71 aweaTEt
sfaa g= fresr #7 a7 | FuA
HaTredlg wifyw ggam 97 §fe e
# amrdt fgear fomar | g8 swiR & v
wiy gy dodel g Fwriad &
Fau wex ¥ ez 21 aaed g1 o |
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36. ATAATT goegw, wwrde @
feafr %, am w¢ @t masifede
®YT qeve At F {7 a9 g w6
gAT W F famrawtd  whedt @
TR & A @A W amrfaw
o sfes St w A A w6
ATTA AAA gY U F Aww 4%
gufea @ ERT 0 ¥ guea
WA OR TTEW AT R gT A R
aad WX qET w1 FY Fam
Fiforr ey vgAr =iy o

37. @ FA ¥ oz ¥ wmm
g f& armmar wow g & oA
arsar,  faast feaer 4y faed,
w1 fas e fxaw arv o F agvr
IR BT AATF | G Ay fawraa
TTEW IO £ AW@A B IR T
T w1 2 gE9M TH FIT § vaAw
g9 & fAu wwr omg g faw
afvaref v 7@ gAEAr & gAET Ard
2 37 AFANE ZTT FTA MT @A
HAZIT H FTAT T OTUW AT
Aty fam o memy @ e arey
A THEAT

38 UTITT 47 HidamF a7
grn, fea sy mseEr qy ¥
fower  AWW F AETAT ATHAL AT
mifgas1 a1 miwame & ol
R FEeE T YAET WI9a T IF AfaAmA
Oy fyw WF MT [AT 7 qraad!
fasr 97 farz avar &) Gar Awa
z & ox fwaz «&F smar &g fear o
Al | "W agm ¢ faoaw |,
ATEAQN A waqd TEAWI T,
foaat ST WOy QT wEr 2 )
& OTORT T WEW RIAIFT GE TR
F1 TAT AATE AT AET HEAAT
FY STHAT FIETE |

=g fagre
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‘HoNoURABLE MEMBERS :

It gives ‘me great pleasure to welcome
you all and particularly to have in our
midst the representatives of Sikkim, which
became the 22nd State of the Indian Union
.in May, 1975. It will be the endeavour of
‘Government to ensure speedy development
of this neglected hill State.

2. Last year, while noting the positive
trends in the economy arising out of the
firm measurls taken by Government. T
drew attention to the efforts of some groups
‘to disrupt the existing system and institu-
itions and the danger this posed to the
‘stability and progress of our country. I
appzaaled to them to follow the path of dis-
cussion to bring about changes and wel-
comed suggestions fer rcform. It is most
unfortunate that this appeal was not heeded.
Groups and ‘elements of widely differing
parsuasions joined together to paralyse the
country’s economic and politicallife. They
clutched at every opportunity to create
<onfusion in the minds of the people
and to foment chaos and disorder. Their
activities seriously threatened internal sec-
urity. They were directed towards under-
mining Government’s vigorous cfforts to
curb economic offences., increase produc-
tion and ensure the smooth and speedy
movement of goods in order to stem the
rising tide of inflation, stabilise the eco-
nomy and bring relief to the people. The
nation’s interests demanded firm and
decisive action.

3. The declaration of emergency on
June 25, 1975, the 20-point Economic Pro-
gramme launched on July 1, 1975 and the
steps taken to tone up efficiency in all
spheres of nationallife have had a dramatic
effect on the health of the nation. Diffidence
and apathy have given place to confidence
thit we can face our problems successfully
if we are disciplined and united, and do
not allow our energies to be frittered away.
Qur pzople have given overwhelming sup-
port to the steps taken by the Gevernment
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and have welcomed the change in the at-
mosphere in the country. Strengthened
by this decisive action has been taken by
the Governmnt on a wide front. Inflation
has been checked. The over-all price level
has come down by 109, when compared
to the peak level reached in September,
1974, the fall in the price level of food
articles being nearly 20%. Stringent acticn
has been taken against economic offences.
Shortage of coal, power, intermediate goods
like steeland cement and thedislocation and
inefficient working of the transport system
had severely strained the economy during.
1973 and early 1974. This year production
has increased and performance improved
significantly in all these sectors. With the
co-operation of workers, industrial peace
has b2en maintained, save in a few isolated
cases. Secveral distortions and imbalances
that had developsd in the economy have
been corrected. As a result of this, the
privileges enjoyed by some groups have
been reduced. But it should be remember-
ed that no signle group can further its
interests in isolation. The interests of
each group are dependent on the sound-
ness of the economy as a whole.

4. New vigour has been imparted to
the implementation of programmes for the
uplift of the poor. Rapid progress is being
made in allotment of house sites to the land-
less, implementation of land reforms, in-
creasing agricultural wages and giving relief
from debts.

5. The problemy of poverty cannot be
solved in a short time. We can make a
dent in it only through sustained hard
work and discipline in all walks of life.
The new spirit that has becn generated over
the last few months should therefore be
maintained unimpaired.

6. The 2¢-point Economic Programme
will continue to be implemented with zeal.
Government invites the full co-operation
of the people as it is a people’s programme
and cannot be implemented by official
agencies alone,
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7. We have a record kharif crop this
year. The maximum quantity of grain
will be procured so that farmers will not
have to sell below the procurement price
and in order to have sufficient stocks to
meet any unforeseen eventuality.

8. We aim to extend irrigation to five
“million more hectares before 1979. Dis-
putes between States have delayed a number
of projects. Government will try to get
acceptance of the concept of water as a
national asset to be utilised to the best
advantage of all the people, A National
Water Resources Council with adequate
powers, to prepare master plans for river
basins will be constituted. Meanwhile,
efforts have been intensified to settle as
many disputes as possible by bringing
the concerned States togcther. As a result,
agreements have been reached regarding
some projects in the Narmada basin, the
Rajghat project on the Betwa river and the
Kadana project on the Mahi river. The
recent agreement amongnst five States
on the utilisation of a major portion of the
waters of the Godavari River is a landmark
in the settlement of inter-State water dis-
pute by negotiations. The Godavari basin
covers a tenth of the area of the country and
the agreement will enable the construction
of projects to irrigate five million hectares

of land.

9. The outlay on the annual plan this
vear is 259%, higher than last year’s.
This will be further increased ruxt yezar
with emphasis on priority sectors so that
the impulses of growth are gquickened.
Simultaneously, ’steps will be taken to
ensurz the modernisation of indusiries
like textiles ano sugar, which are engaged
in the praduction of mass consumption gucds
and haves been suffering from obsolescence

and sickness.

10. Industrial licensing policies and pro-
cedures have been under review. Controls
which are no longer relevart will be re-
moved to increase production in priority
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areas and widen the entrepreneurial base,.
consistent with the objectives of curbing
the concentration of ecoromic power.

11. International economic events of
the last three years have imposed severe
strain on our balance of payments. A big
increase in exports is essential to achieve
a self-reliant economy. Several measures
have recently been initiated to promcte"
exports. Special steps will be taken
with the assistance of State Governments, te
increase exports of hardleems ard hardi-
crafts. A review of policics ard prcccdures
is being made so asto rcmrove -constraints
and obstructicns.

12. Measures to improve administretive
efficiency will continue and will be expand-
ed. Our administrative procedures and atti-
tudes have remained largely unchanged,
specially in the field of financial administra-
tion which affects the working of all wings
"of Government. Government has decided
upon @ comprehensive scheme of reform of
finapcial administratior, which will be put
through this year. The maintenance of
accounts of the Union will be department-
alised and separated from Audit, Rules and
procedures for payment of salaiies and
pensiors, maintenance of provident fund

accounts, temittance and withdrawal of
moneys, and for sancticn of expenditure
will besimplified and modernised. Methods
of evaluation cf performance will have
to be changed in order to make the adminis-
tration at every level result-oiented and

accountable.

13. A major achievement in the field of
health is the eradication of small pox. Strict
vigil is being kept against the recurrence
of this scourge. The campaign aganst
other communicable discases is being
intenrified.

14. We are aiming to reduce the birth
rate to 30 petr thousand in the next three
yem"s. To achieve this, the family planning
programme will have te become a mass
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movement, New schemes of incentives
and disincentives gre being evolved to in-
creape the acceptance of a small family.

15. Along with other countries, we ob-
smved 1975 as International Women's Yeat.
The problems faced by women in @ number
of greas have been studied in detail,
The Ordinance guaranteeing to Women
equel remuneration for equal work will
come before you this session, A National
Plan for Women is being prepared, the im,
plementation of which will Felpto remove
some disabilities from which they suffer.

16. T congretulate our Space scientists
and engineers on tbe construction of our
first Satellite, Aryabhata. The successful
working of the Satellite Instructional Tele-
vision Experiment is a landmark in the
practical application of science and techno-
logy for the benefit of the rural population
This Expeiiment will help us to decide on
the use of television as a mean' of moss
communication in rural areas,

17. The importance of dev.loping new
sources of energy has been recognised and
work is being intensified in a pumber of
greas. Bio-gas plants and the utilisation
of solar energy are being given high priority.

18, I shall now desl with our relations
with othet couatries.

19. We remain firm in our conviction
that normal and friendly relations between
gll the countries of the sub-continent are
essential for the progress of their peoples,

20. R.cent events in Bangladcsh have
caused us anguish and concern. We were
shocked and giieved by the al assassi-
nation of Sheikhk Mujibur an, the
members of his family and bis associates.
Nevertheless, we have trcated develop-
ments in Bangadesh entirely as an in-
ternal affair of that country. We are there-
fore distressed by the false propaganda
that is being carried on in some quarters,
In recent talks between repregentstives of
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the two, countries, We have reaffirmed
our desire for a peaceful border and a stable,
strong and independent Bangladesh in which
the interest and welfare of all sections of its
people are safeguarded. Bangladesh en-
phasised its desire to continue the policy
end ensuring equal 1ights to all itr

people, irrespective of caste, creed and
religion.

21, I regret that the progress of imple-
mentgtion of the Simla Agreement has
been slow because of disappointing res-
ponse from Pakistan, which has continued
a campaign of misrepresentation of India.

22. Our traditional bonds of friendship:
with Bhutan are growing. The programme
of ecoromic co-operation has taken a giant
stride with the starting of work on the
Chukha hydro-electric project.

23. Relations with our friendly neighbour,.
Nepal, were further strengthened by the
visit to Indie of their Majesties the King
and Queen in 1975. As a result of the dis-
cussions held during the visit, thete is better
appreciation of the mutual advantages of a
joirt approach to the utilisation of waters of
the rivers flowing into India from Nepal.

24. With Sri Lanka we have strengthened
the tradition of informal and mutually bene-
ficial exchanges and collaboration on
matters of common interest, We have im-
proved our economic, cultural and scientific
links with Burma,

25. We have sought to strengthen our
relations with our neighbours in South
East Asia as well as with Japan and other
countries of East Asia. We rejoiced at
the ending of the prolonged hostilities in
Indo-Chine and have welcomed the nego-
tiations leading to the reunification of the
two Zones of Vietnam We believe that a
reunited Vietnam and a stable and econo-
mically strong Cambodia snd Laos will
constitute forces for peace and swbility in
South-East Asgia, I visited Indonesisin
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March, 1975, where I found a growing
awareness of the possibilities and mutual
advantages of increased economic, industrial
and technological co-operation between
Indionesia and India.

26. We have close and friendly tics with
Afghanistan, based on listorical and cultural
affinity and on similarity of approach to
current problems. We are gratified tha
programmes of technical and econcmic co-
operation are making good progress.

27. Our understanding and matually bene-
“ficiel exchanges with Iran have grown and
become more varied. An important land-
mark in this process has been the signing of
agreements for the developmeni of the
Kudremukh Tron Ore Project.

28. Economic commeicial and cultural
contacts with the Arab countries continued
to make progress. My visit to the Arab
Republic of Fgypt and the Sudan gave me
deeper insight into the problems of West
Asia, Government reaffirms ‘its  belicf
that lasting peace in West Asia will not be
achieved until Arab territories seized by
force ave speedily vacated 2nd the legitimate
rights of the Palestirian pecple restored.

2¢. We greet Mozambique, Angola,
Cape Verde, Sao Tome anl Principe on
their achievement of independence from
centuries of Portuguese colonialism. We
also welcome the emergence toindependence
of Comoros, Surinam and Papua New
Guinea.

30. We cannot but condemn armed in-
tervention by South Africe in the internal
affairs of Angola. India bas steadfastly
supported the organisation of African unity
and will join with Africa in all measures to
end. apartheid, to liberate Namibia and to
end racist minoritv rule in Zimbawe and
South Africe.

31. India’s reclations with the Soviet
iUnion and countries in Eastern Europe
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are characterised by a spirit of warm friend-
ship, understanding and mutually beneficial
co-operation in a widening variety of fields.
These countries have consistently supoorted
India on all issues of vital concern, In
the last few months, a number of high level
visits have been exchanged and I visited
Hungary and Yugoslavia.

32. In Europe, the successful conclusion
of the conference on Security and Co-opera-
tion matks an important step in the consoli-
dation of peace. This spirit of detente
should extend to other parts of the world
where conflict and tension persist. Our
economic co-operation as well as relations
in the field of trade and scienct and techno-
logy with the E.E.C. and other countries
of Western Europe has continued to expand.

33. We desire a mature and constructive
relationship with the United States of
America. A serious cffort should be made
to understand each other with a view to
strengthening peace, stability and co-opera-
ion.

34. The nextconference of Heads of State
and Government of non-aligned countries
will be held in S.:i Lanka in August this
Year. We are gled that the validity of
non-alignment has come to be 1ecognised
more widely. At the same time attempts
are being made to weaken and dilute the
non-aligned movement. We shall contirue
to strive to preserve the fundamental princi-
ples of non-alignment and the solidarity
and effectiveness of non-aligned coun-
tries.

33. The moststriking feature of the world
economy is dominance by a small number
of rich countries. The devcloping poor
countries bear the brunt of the burden.
As each year passes, the problems of these
countries become more acute. This trend
must be reversed urgently and steps taken
to establish a new world c¢conomic order.
‘The consensus reachcd at the seventh spe-
cial session of the United Nations General
Assembly marks the beginning of a dialogue.
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In the Paris Conference on International
Economic Co-operation, we contributed
constructively in an effort to evolve equit-
able solutions to the problems of energy, the
pricing of raw materials and industiial pro-
ducts and of the economic development of
poor countries. We hope that concrete
agreements for action will be reached in
relavant international forums as early as
possible.

36. Honourable Members, in view of the
uncertainties of the international situation,
especially on our sub-continentand the
neighbourhood, the continuing challenge of
forces of disruption at home and the need
to accelerate our social and economic pro-
grammes, the nation should rtemain
vigilant and disciplined. There must be
constant effort to improve performance and
bring about changes and reforms in every
sphere of national life,

37. Before concluding, I should like to
vefer to the unprecedented tragedy in
Chasnala Colliery, which has plunged the
whole nation in deep sorrow. The work on
clearing the mine of the flooded water is in
progress. Several friendly countries and a
number of organisations within the country
have come forward to assist this operation.
Government will spare no efforts to miti-
gate the sufferings of the affected families
and to improve conditions of safetv for
workers.

38. Your present session will be 2 short
one, but the agenda is heavy. In addition
to pending business fiom the last session
and the conversion of Ordinances into Acts
of Parliament, you have to corsider the bill
on urban land, which will be introduced
during the session. There is not a minute
to waste, I um sure¢ you will provide the
clear, bold and firm lead which the people
expect. I summor you to your labours and
wish you all success. Jai Hind.]

12°163 hrs,
OBITUARY REFERENCES

MR. DEPUTY-SPEAKER : Hon.
Members, we meet today after nearly five
months. During the interregnum, it is
mysad duty to inform the House,
death overtook one of our dear cclleagues,
a sitting member cf this House, Shri K.
Kamraj, and also six former colleagues, Shri
K. R. Achar, Dr. V. Subramaniam
Prof. K. K. Bhattacharya, Shri Mathew
Maniyangadan, Sardar Teja Singh
Akarpuri and Shri B. Shiva Rao.

Shri Kamraj passed awey ir Mad-
ras on 2nd October, 1975. A great
national leader and an cminert Momber
of this House represertirg Nrgerccil
constituency of ‘Tamil Nadu, Shri
Kamraj had a long Parliamentary
career. He was first elecied 10 the Mad-
ras Assembly in 1937 and re-elected in
1046, 1052, 1957 and 1962. He had
also been a Member of 1the Coenstituert
Assembly during the years 1946—s50. of
Tiirst Lok Sabha during the years 1952—54
and of the Fourth Lok Sabha during the
years 1969-70. He e¢ntercé the pcliticzl
arena at an early age ard suffencd in-
prisonment during the Salt Szay:gi:l N
vement and again in 1932, 1941, 1942 #rd
1945 in connection with varicus Naticnal
movements. He was Chief Minister of
Madras during 1954—63. A man of few
words but fully dedicated to the tasks
undertaken by him, he rose frcm the ranks
to positions of high eminence in the
national life through hard work, dedica-
tion and unbounded faith in the people who
in turn gave him unstinted loyalty and
affection. A great organiser and ad-
ministrator, his statesmrarchip ard tact
in solving various problems, his calirress
and resoluteness in hours of trial, provi-
ded the country with the dynamic leader-
ship it needed at crucial mcments. Theugh,
in accordance with his chatacter, he rarely
spoke in the House, yet he left a great
impact of his personality and his views
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[Mr. Deputy Speaker]
on various mnational problems through the
talks many Members had with him in the
Lobbies, the Central Hall and other pla-
ces. In his passing away the country
has lost an illustrious son, a tireless
champion of the poor and downtrodden
and a great patriot.

Shri K. R. Achar was a Member of
the Secand Lok Sabha duringthe years
1957—62 representing Mangelore cons-
tituency of Karnataka. [An  eminent
lawyer and also a journalist. Shri Achar
took active part in the freedom  move-
ment and led the Salt Satyagraha Camp
in 1930. He passed away st Mangalore
on the 22nd August, 1975 at the age of
81.

Dr. V. Subramaniam was a Member
of the Constitutent Assembly during the
years 1946——s0, A frecdom fighter who
took active part in the Quir India Move-
ment and courted arrest several tncs, he
passed away at Srirangem cn the 18th
October, 1975 at the age of 73,

Prof. K. K. Bhattacharya was a Mem-
ber of the Provisional Parhament during
the years 1950—§3. Starting his career as
an advocate, he entered judicial service mn
Bengal in 1927 but resigned it in 1935
to join the freedom movement. An edu-
cationist of repuets he wasthe Dean of
the Faculty of Law, University of Allaha-
bad for several years. He "passed away
at Allahabad on the 2sth October, 1975 at
the age of 77.

Shri  Mathew  Maniyagadan was a
Member of the Sccond and Third Lok
Sabha during the years 1957—67 from Kot-
tayam constituency of  Kerala. Earlier
he had been a Member of the Travan-
cure-Cochin  Legislative Asstmrbly during
the years 1952-53. He took part in the
struggle for responsible  Govarmert in
the State of Travancore and suffered
imprisonment twice. He passcd away
at Kottayam on the r4th November, 1975
at the age of 64.
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Sardar Teja Singh Akarpuri was =
Member of the First Lok Sabha dyring the
years 1952—s57 representing Gurdaspur
constituency of Punjab. He participarcd
in the freedom struggle of the country
and suffered imprisonment firs1 for three
years in a  political conepiracy cst¢ ard
later on two occasions during the Quit
India Movement. A renowned social wor-

ker he was connected with several Gurudwars
Prebandhak Commirtees and took been
interest in the welfare of the people in
rural areas and worked for rehabilitelion
of the refugees in Punjab. He passed
away at his village Akarpura in Gurdas-
pur district on the 2o0th Novenber. 1975
at the age of 82,

Shri B. Shiva Rao was a Member of
the Constituent  Asscmbly, Prcwisicnal
Parliament and of First Lok Sebha during
the years 1946—s7. Later he was s Mem-
ber of Rajya Sabha from 1957 to 1960 and
of the University Grants Commission
from 1962 to 1968. A vereran journalis
who srarted his career in Annic Basant’s
paper *“ New India ™ and & man of
deep erudition, he played an important
role in the fields of journalism, tducation;
constitution-making, labour movement
and parliamentary affairs. He was, a
Member of the Indian delcgation  to
the United Nations General  Assambly
sessions held during 1947—s52. He pas-
sed away at New Dellhy on the 15th
December, 1975 at the age of 85

We deeply mourn the loss of all these
friends and I am sure the Housc will join
me in conveying on condolences  to the
bereaved  families

The House may stand in silence for a
short while to express its s rrow

The House then stood in silence for a
short  while

SHRI INDRAJIT GUPTA
(Alipore) : May we depart a little from
the usual practice and permit this House
also to express its condolences at the death
of so many our workers in Chasnals ?
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MR. DEPUTY-SPEAKER : Itis

over now. You should have said it be-

fore. Now, that will mean going back.

Thet is over,

THE PRIME MINISTER, MINIS-
TER OF PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTES
OF SPACE SHRIMATI INDIRA
GANDHI ) 1 Let us not presume that they
gre all dead.

12-25 hrs,
MOTION RE ELECTION OF THE
o SPEAKER

THE PRIME MINISTER, MINIS-
TER OF PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER OF
ELECTRONICS, AND MINISTER OF
3PACE (SHRIMATI INDIRA GANDHI):
[ beg to move :

¢ That Shri B. R. Bhagat a mumber
of this House, be chosen as the
Speaker of this House .

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMAIAH
I second the motion. ’

MR. DEPUTY-SPEAKER. Shri Ram
Dhan, Absent.

SHRI P. M. MEHTA (Bhavnagar) : I
beg o move

* That Shri Jagannathrao Josln, a
member of this House, be chosen
as the Speaker of this 1ousc. ™

SHRI D. N. SINGH (Hsjipur ) : I
second the motion.

MR.DEPUTY-SPEAKER : I would
draw the nttention of the House to rule the
governing this particular business, Rule 7(4):

* The motions which have been mo-
ved and duly seconded shall be
put one by one in tte order in
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which they have been moved, and
decided, if necessary, by divi-
sion. Ifany motion is carried, the
person presiding shall, without
putting later moticns, declare that
the member proposed in the
motion which has been carrid,
has been chosen as the Speaker
of the House”.

I call a division because there are two
motions. .............

There is an opimon that the marcr
may be decided by voice vete, if that 1s
the pleasure of the House.

SHRI K. S. CHABDA (Patan}
Division.

MR. DEPUTY-SPEAKER: 1 will
first put the motion to the House,
If thereis any challenge, then T wall call
for a division.

The question 1s:

* That Shr1 B. R. Bhogat, a mem-
ber of this House, be chusen
a$ the Speaker of this House.”

Those 1n favour may say “ Aye”.
SOME HON. MEMBERS : Aye.

MR. DEPUTY-SPEAKER : Those
against may say ** No ",

SOME I{ON. MEMBERS : No.

MR, DEPUTY-SPEAKER : 1 think

the *  Ayes ' have it.

SHRI K. 5. CHAVDA : The “ Nges™
have it,

MR, DEPUTY-SPEAKER : Let
the lobbies be cleared.

MR. D._PUTY-SI'EAKER : The
Q! estion 1§:

“ Thet Shri B. R. Bhagat, amember
of this House, be chosen as the
Speaker of this House
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Achal Singh, Shri
A“n Shﬂl SM Ahmed
Agarwal, Shri Shrikrishna
Ahirwar Shri Nathu Ram
Alagesan, Shri 0, V.
Ambesh, Shri
Ankincedu, Shri Maganti
Ansari, Shri Ziaur Rahman
Anthony, Shri Frank
Arvind Neramn, Shrd
Austin, D¢, Henry
Awdhesh Cl andra Singh, Shri
Azad, Shri Bhagwat Tha
Aziz Imam, Shri
Babunath Singh, Shri
Bajpai, Shri Vidya Dhar
Balakrishniah, Shri T.
Banamali Babu Shri
Banera, Shri Hamendra Singh
Banerjee, Shri §. M.
Barman, Shri R. N.
Barua, Shri Bedabrata
Barupal, Shri Panna Lal

" Basappa, Shri K.
Basumatari, Shri D.
Bhagat, Shri B. R.
Bhagat, Shri H. K. L.
Bhargava, Shri Basheshwar Nath
Bhargavi Thankappan, Shrirmati
Bhatia, Shri Raghunandan Lal
Bhattacharyvia, Shri Chapalendu
Bhaura, Shri B. S.
Bhuvarahan, Shri G.
Bist, Shri Narendra Singh
Brahmanandji, Shri Swami
Brij Raj Singh-Kaotah, Shri
Bute Singh, Shri
Chakleshwar Singh, Shri

- Chandra Gowda, Shri D, B.
Chandra Shekhar Singh, Shri
Chandrakar, Shri Chandulal
Chrandrappan, Shri C. K.
'Ch‘lndn.ﬂ_mﬂn i'lwn Veerabasappa,

Chandtm Prasad Shri
cwﬁaﬁnmshh
Chsudhary, Shri” Niticaj Singh

cwmm shu..n
Chhotey Lal, Shri

‘Chikkalingaiah, Shef K.
Choudhury, Shri Moinul Haque-

"Daga, Shri M. C..

Dalbir Sirgh, Shei

Dalip Singh, Shri

Damani, Shri S, R,
Darbara Singh, Shri

Das, Shri Anadi Charan
Das, Shri Dharnidhar
Dasappa, Shri Tulsidas
Daschowdhury, Shri B, K.
Deo, Shri §. N. Singh
Desai, Shri D, D.
Deshmukh, Shii K. G.
Deshmukh, Shri Shivaji Rao 8.
Deshpande, Shrimati Roza
Dhamankar, Shri
Dharamgaj, Singh, Shri
Dhillon, Dr. G. S.

Dhusia, Shri Anant Prased
Dinesh Singh, Shri

Dixit, Shri G. C.

Dixit, Shri Jagdish Chandra.
Doda, Shri Hiralal

Dube, Shri J. P.

Dwivedi, Shri Nageshwar
Engti Shri Biren

Gaekwad, Shri Fatesinghrao
Gandhi, Shrimati Indira
Ganga Devi, Shrimati
Gangadeb, Shri P.

Gautam, Shri C. D.

Gavit, Shri T, H.

George, Shri A. C.

Ghosh, Shri P, K.

Gill, Shri Mohinder Singh
Giri, Shri §. B.

Giri, Shri V. Shanker
Godara, Shri Mani Ram
Godfrey, Shrimati M.
Gogoi, Shri Tarun

Gohain, Shri C. C.
Gokhale, Shri H, R.
Gowmengo; Shri Giridhier
Goswami, Shri Dincth  Chanars:



29 Election of the
Speaker

Gotkhinde, Shri Antesshed
Gowda, 8bri Pampan
Gupts, Shri Indrajit
Hansda, Shri Subodh
Hanumanthaiys, Shri K,
Hari Kishore Smgh, Shri
Hari Singh, Shn

Hashim, Shri M. M.
Ishaque, Shr1 A. K. M.
Ismail Hussain Khan, Shri
Jadeja, Shrs D, P.

Jaffer Sharief, Shri C, K.
Jagyivan Ram, Shr
Jamilurrehmar, She Md.
Jeyalak<shmi Shrimat: W,
Jha, Shri Bhogendra

Jha, Shii Chiranjib
JTharkhande Rai, Shri
Jitendra Prasad, Shrn
Joshi, Shrimati, Subhadra
Kadam, Shn J. G.
Kadannappalli, Shr Ramachandran
Kader, Shn S. A.
Kahandole, Shn Z. M.,
Kailas, Dr.

Kakodkar, Shri Purushottam
Kakoti, Shn Robin

Kale, Shn

Kalyan gsundaram, Shr1 M.
Kemakshaish, Shri D,
Kamala Prasad, Shrn
Kamble, Shri N. 8.
Kamble, Shn T.D.
Kapur, Shri Sat Pal
Karan Singh, Dr.
Kasture, Shri A, S.
Kathamuthu, Shri M,
Kaul, Shrimat: Sheila
Kavde, Shri B. R.

Kedar Nath Singh, Shri
Khadilkar, ShnR. K,
Kinder Lal, Shri

Kiska, Shn A. K.
Kotoki, $hri Liladhar
Kotrashetts, Shri A. K.
Krjshnan, Shrimat: Parvathi
Krnshnappa, Shn M. V.,
Kulkarni, Shri Reja
Kureel, Shn B. N.
Kushok Bakula, Shri
Lakkappa, Shri K.
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Lambodar Baliyar, Shri
Laskar, Shri Nihar
Mashajan, Shri Vikram
Mghaian, Shri Y. S,

Maharaj Singh, Shri
Mahishi, Dr, Sarofini

Majhi, Shri Kumar
Malaviys, Shri K. D,
Mathotra, Shri Irder J.
Mallanna, Shri K.
Mallikarjun, Shri

Mandlal, Shri Jagdish Narain
Mandal, Shr1 Yamuna Prasad
Manjhi, Shri Bhola
Marncharan, Shri K.

Maurya, Shri B. P.
Mayathevar, Shri K.

Mehta, Dr. Mahipatray
Mishra, Shri Bibhut
Mishra, Shri G. S.

Mishra, Shr; Jagarnath
Misra, Shr1 Jancshwar

Modi, Shr: Shrikishan
Mohammad Tahir, Shry
Mohammad Yusuf, Shri
Meohan, Swarup. Shn
Mohapatra, Shr: Shyam Sunder
Mohsin, Shri F. H.
Muhammed Sheriff, Shri
Mukerjee, Shr1 H. N.
Munsi, Shri Pryya Ranjan Das
Murmu, Shri Yogesh Chandra
Muruganantham, Shri §. A.
Nahata, Shri1 Amrnit

Nair, Shri Sreekantan
Nanda, Shri G. L.

Negi, Shri Pratap Singh
Oraon, Shri Kartik

Oraon, Shri Tuna

Pahadia, Shri Jagannath
Pairuli, Shri Parspoornanand
Pajanor, Shri Aravinda Bala
Palodkar, Shri Manikrao
Panda, Shri D, K.

Pandey, Shri Damodar
Pandcy, Shri Narsingh Narain
Pandey, ShriR. S.

Pandey, Shri Sarjoo

Pandey, Shri Sudhakar
Pandey, Shri Tarkeshwas

30
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Pandit, Shri S. T,

Pant, Shri K. C.

Paokai Haokip, Shri

‘Parashsar, Prof. Narain Chand

Parthasarathy, Shri P.

Paswan, Shri Ram Bhagat

Patel, Shri Arvind M.

Patel, Shri Natwarlal

Patel, Shri Prabhudas

Patil, Shri Anantrao

Patil, Shri C. A,

Patil, Shri E. V. Vikhe

Patil, Shri Krishnarao

Patil, Shri'T. A.

Patnaik, Shri Banamalj

Patnajk, Shri J. B.

Peje, Shri S. L.

Prabodh Chandra, Shrj

Purty, Shri M. S.

Qureshj, Shri Mohd. Shafi

Raghu Ramaiah, Shri K.

Raj, Shrimatj S;hodrabai

Raj Bahadur Shri

Rajdeo Singh, Shri

Raju, ShriP. V. G,

Ram, Shri Tulmohan

Ram Dayal, Shr;

Ram Prakash, Shri

Ram Scwak, Ch.

Ram Singh Bhai, Shrj

Ram Surat Prasa i, Shri

Ram Swarup. Shri

Ramji Ram, Shri

Ramshekhar Prasad Sirgh, Shi

Rao, Shrimati B. R1 thabai A.
Rao, Shri Jagaunath

Rao, Dr. K. L.

R0, Shri K. Narayana
Rao,Shri M 5. Saujreva
Rao, Shri M. Satyunarayan
R0, Shri Nageswara

Rao, Shri P. Ankineedu Prasada

Ruo, Shri Pattabhi Rama
Rao, Dr. V. K. R, Varadaraja
Rathia, Shri Umed Singh
Raut, Shri Bhola

Ray, Shrimati Maya

Reddi, ShriP. Antony

“Reddy, Shri K. Kodanda Rami

Reddy, Shri K. Ramakrishna

JANUARY 85, 1978

Reddy, Shri M. Ram Gopal
Reddy, Shri P. Ganga
Reddy, Shri P. Narasimha
Reddy, Shri P. V.

Reddy, Shr, Sidram
Reddy, Shri Y. Eswara
Richhariya, Dr, Govind Das
Rohatgi, Shrimati Sushila
Roy, Shri Bishwanath
Rudra Pratap Singh, Shri
Saini, Shri Mulki Raj
Salve, Shri N. K. P.
Samanta, Shri S, C.
Sambhali, Shri Ishaque
Sanghi, Shri N. K.
Sangljana, Shri

Sankata Prasad, Dr.

Sant Bux Singh, Shri
Sarkar, Shri Sakti Kumar
Sathe, Shri Vasant

Satish Chandra, Shri
Satpathy. Shri Devendra
Savant, Shri Shankerrao
Savitri Shyam. Shrimati
Sayeed, Shri P, M.

Sen. Dr. Rarer

Sethi, Shri Arjun

Shafee, Shri A,

Shafquat Jurg, Shri

Sha'r awaz Khan, Shrn
Shalari, Shri Char dra
Shambhu Nath, Shiy

Shar kar Daval Sungh, Sl
Sha~kar Dev, Shri
Sharkaranard, Shri B
Sharma. Shri A. P.
Sharma, Dr, H. P.
Sharma. Shri Machoram
Sharma, Shri1 Nawal Kishore
Sharma, Shri R. N.
Sharma, Shri R. R.
Sharma, Dr, Shanker Dayal
Shashi Bhushan, Shri
Shastri, Shri Biswanarayan
Shastri, Shri Raja Ram
Shastri, Shri Ramavtar
Shenoy, Shri P. R.

Shetty, Shrj K. K.
Shinde, Shri Annasaheb P,
Shivnath Singh, Shri

Elecuonpfm
Speakes
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Shukla, Shri B. R.

Shukla, Shei Vidya Charan
Siddayya, Shri 8. M.

8i ideshwar Prasad, Prof.
Sinha, Shri Dharam Bir
Sinhs, Shri Nawal Kishore
Sinha, ShwriR. K

Sohan Lal,Shri T

Skhi, Sardar Swaran Singh
Somasundaram, Shri S. D.
Stephen, Shri C. M.
Sudarsanam, Shri M.
Sander Lal, Shri

Sarendra Pal Singh, Shri
Suryanarayana, Shri K
Swaninathsn, ShriR.V.
Swamy, Shri Sidrameshwar
Swiaran Singh, Shra
Tarodekar, Shri V. B.
Tayyab Hassan, Shr
Tawari, Shri Shankar
Thakre, Shri S. B.

Thakar, Shri Krishnarao
Tiwari, Shri Chandra Bhal Mani
Tiwari, Sha R. G.
Tiwary, Shri D.N.

Tombi Singh, Shn N.
Thala Ram, Shri

Tulsiram, Sh V.

Uikey, Shri M. G.
Unnikrishnan, Shri K. P.
Vekaria, Shri
Venkatasubbaiah, Shri P,
Venkatswamy, Shri G.

WV erma, $'iri Balg wind
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Speaker
Verma, Shri Sukhdeo Prasad

Vidyalankar, Shri Amarnath
Vijay Pal Singh, Shri

Vikal, Shr1 Ram Chandra
Virbhadta Singh, Shri
Yadav, Shri Chandrajit
Yadav. Shnn D. P.

Yadav, Shri Karan Singh
Yadav, Shri R. P.

Zulfiquar Ali Khan, Shn

NOES

Badal, Shri Gurdas Singh
Bade, ShniR V.
Berwa, Shri Onkar Las
Bhattacharyya, Shr1 Dinen
Bhattacharyya, Shri Jagadish
Bhattacharyya, ShnS P
Brahman, Shri Rartanlal
Chatreryce. Shri Somnath
Chaudhary, Shri [+hwar
Chaudhuri, Shri Tridib
Chinnaran, Shrn C K.
Chittibabu. Shn C
Das, ShnR. P
Dhandapam,Shri C T
Durta, Shri Biren
(3 swami, Shrimati Bibha Ghos h
Haldar, Shr1 Madhuryya
Halder, Shrt Krishna Chandra
Hazra, Shri Manorangan
Horo.ShnN E.
Toarder, Shri Dinesh
Kalingarayar, Shri Mohantay
Kiruttman, Shu Tha

Election of the
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Speaker Speaker
Krishnan, Shri E. R. MR. DEPUTY SPEAKER : The
Krishnan, Shri M. K. result* of the Divisicni  Ayes 344 ;
Noes 58

Lakshmanarn, ShriT. S.

Lakshmikanthamma, Shrimati T. The motion was adopied

Maran, Shri Murasoli

Mﬂvalal:kar, ShriP. G. MR. DEPUW‘SPEAI(ER il dec-

) lare that Shri B. R. Bhagat has becn culy
Mehta, Shri P. M. elected as the Speaker of ihis {cuse.
Modak, Shri Bijoy Before I'invite Shri Bhagat to take. the

Chair, I would like to say hcw happy I

am at his election. Shri Bhagat is a very
Mohanty, Shri Surendra senior member of the Goveirment. He " .
Mukherjee, Shri Samar has been a distinguished Member of the {f.-“-
Government. During the last three m

four years, when he was sittirg in  those
Nayak, Shri Baksi benches as an ordinary Member, I had
always admired from this Chair his per-
formance in the Hcuse. His conuritu-
Patel, Shri H. M. tion has been rich and may I make a little

Patel, Kumari Maniben b%t of a c.onfession that whenever T saw

his name in the list of Ccngress Merkers,

I had always broken ranks ard givin btim

Ram Deo Singh, Shri priority to speak in the full ccrnfidence that

he would set the tone of the debate and

Mohammad Ismail, Shri

Mukherjee, Shri Saroj

Parmar, Shri Bhaljibhai

Patel, ShriNanubhai N.

Ramkanwar, Shri help me to contain heat ard passicr;
Reddy, Shri B. N. and Mr. Bhagat had never belicd my (xpec-
Roy, Di. Suradish tation. Now, it willbe his duty to un__

this House and setits tone. As far as I

Saha, Shri Ajit Kumar am concerned, I assure him wy fullcsi™

Saha, Shri Gadadhar co-operation to ensure that this Hcuse
plays a central role in the affairs ¢f the ra-

Saksena, Prof. S. L. Sion.

Szqueira, Shri Erasmo de '

Sezhiyan, Shri Era Shri B.R. Bhagar was "condwcied  to

Shastrl, Shi Shiv Kuniar the Chair by rhzt Prime Minister ard  Shri .
Samar Mukherijee.

Singh, Shri D. N.

Sinha, ShriC. M. 12°32 hrs.

Sinha, Shri Saryendra Narayan . )

[MR. SPEAKER i1 the Chair]

Solanki, Shri Somchand v

Ulaganambi, ShriR. P. ~ MR. SPEAKER : The Prime Mi-
nister.

Veeriah, ShriK.

Yadav, Shri G. P.

THE PRIME MINISTER, MINISTER
Yadav, Shri Shiv Shanker Prasad OF PLANNING, MINISTER OF ATOMIC

*The following Membets alsc recorded their votes :

AYES : Swvshri, S. C. Besra,S. B. Patil, B. S. Murthy, M. Bheeshmadcv, Bhzgatrzm
Manbar, Genda Singh and S. K. Rai ; )

NOES * Sarvshri K. S, Chavda and Narendra Singh
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(ii) the entire land for the project
will be supplied free of cost
by the State Government;

(iil) losses on this project will be
under-written by the State
Government; and

(iv) to agree to the closure of the
uneconomic narrow gauge
Bangalore City-Bangarapet
line.

The reply from the State Govern-
ment is awaited.

i

(¢) The updated survey reports for
this conversion have recently been
received from the Railway, and are
under examination. Final decision
on this conversion will be taken after
the reports are examined, and clear-
ance obtained from the Planning
Commission. The propgsed assistance
from the State Government will also
be taken into consideration, while
taking final decision.

Damage due to Rains and (Cyclones
in Gujarat

*20. SHRI K. S. CHAVDA: Will the
Minister of RAILWAYS be pleased to
state: .

(a) the total damage done to the
Railways by unprecedenteq rains and
cyclones in several areas of Gujarat
State during the last monsoon;

(b) the number of railway bridges
washed away and <damaged by the
floods due to rains and cyclones; and

(c) the steps taken by Government
to repair them ang how much time
will be taken to make them fit to face
heavy floods?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) A sum of Rs. 68.5
lakhs approximately.

(b) Only one bridge was damaged

and partly washed away due to floods.

Written Answers 38

(c) Temporary repairs were carried
out immediately to restore through
communications, and the Bridge will
be made fit tg face heavy floods be-
fore the onset of next monsoon.

Compulsory Retirement of Railway
Officers during the last three months

1. SHRI VIRBHADRA SINGH:

PROF. NARAIN CHAND
PARASHAR:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government have
compulsorily retired many Rail
officers during the last three months;
and

(b) if so, the reasons for the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) and (). In
accordance with a wpolicy decision
taken by Government with a view to
strengthen the administration by
retiring Government servants who
have outlived their utility or whose
integrity is doubtful, the cases of all
railway officers who had attained the
age of 50/55 years or who had com-
pleted 30 years® service, have been
reviewed and as a result of which
notices of compulsory retirement have
been served on 43 officers till
30-12-1975.

Alternate construction on Kangra
Valley Railway

2. SHRI NARAIN CHAND PAR-
ASHAR: Will the Minister of RAIL._
WAYS be pleased to state:

(a) whether Government have an-
nounced the completion of the alter-
nate construction on the Kangra Val-
ley Railway by 31-3-1976;
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is not normal. 'The conditions aré ab-
normal. ‘While ‘congratulating you, 1 have
& heavy heart because of the sbsence of &
fargie number of otir colleagues who are
now in detention under MISA and we are
now under an Emergency.

The cole of Parfiament, particularly the
rale of the Opposition has been eroded to a
very great extent and, in the coming days,
we approhend that it will be further muti-
ated. Vigtually, there is the danger that it
will turn completely into a mockery.

I will request you not to consider our
oppasition to your election as a personal
matter. Because of the special circum-
stances, we have been forced into a positjon
where we have opposed your election; but
We are not opposed to the dignity of your
position.

The way Parliament has to function,
we have a strong fecling that that atmos-
phere is absent—the way the Oppositjon
is gagged, the way they have been prevented
from ventilating their views and grievances
and the way censor has been 1mposed on
their speeches not to get any publicjty out-
side. It is a very painful thing for us to
refer to allthese things here, while congratru-
lating you. A bigger burden and responsij-
bility devolves on the Speaker—on you,
Sir,—to give protectjon at least to the rights
of the Members and partjcularly the Oppo-
sition, We represent a section of the
people in our constituencics; we also re-
present certajn Parties who arc working
among the people—people oppressed with
various problems and difficultics. Gene-
rally, we are here to reflect those grievances
and difficultics in the House and it may be
that sometimes tensjon may arise. But
it is up to the Speaker, the Chairman, to
have a proper sobering influence and to
creste proper conditions for Members to
give due expression to their problems and
views.

I am referring to this because we have
ad some unfortunate experience in the past

JANUARY 5, 1078
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‘The conditions under which you have been
clected a3 Speaker also creates doubts in
our minds as to whether a Spesker, who
was 30 long piloting the House; shoild be
made s Minister. ‘This is not a personal
question ; T am not referring to any persona]
problem, but whether It is conducive to
healthy tradition that a Speaker should
be made a Minjster should be serioualy
thought over because the position of the
Speaker is very important. It is a very
high position where he will have to act as
an impartial Chairman of this House and
defend, as the custodian, all the rights of
the Members—particularly at this juncture
when the Opposition is under serious attack.
I hope you will realise the special situation
through which we are now passing. You
can expect our full cooperation it we are
afforded a proper atmosphere insice the
House to express freely our points of view
and to represent the people outside who
have elected us to this House. As
a Party of the proletariat, a working class
Party, we Very strongly feel that the work-
ing class 18 now under serious attack at this
stage. Because we arc working among the
working class and the masscs, 1t may be
that whenever we come here we may rase
the problems of the toiling masses, the
working people amor g whom we are work-
ing outside. They are taced with serious
questions. So you can easily imagune
under what circumstances, under whart
mental condations we come here to  speak
out our punds. So, keeping all these
1n mund, we expect that you willtry to create
inside this House a new atmosphere, so
that the rights of the Members, and parti-
cularly the rights of the Opposition, are in
no way curtailed or mamed and their
voice is not gagged. I hope your elettion
will be helpful for improving the situatjor,
and T assure you that, in thatrespect, you
will get our full cooperation.

Mr. Speaker : I purposely did no
interrupt the hon. Member, But I would
1ike to seck the indulgence ot the House to
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say that {t would be better if, on this occa-
wion, controversies are avoided. There will
be occasions to deal with these questions.

Mzr. Indrajit Gupta.

SHRI INDRAJIT GUPTA (Alipore):
On behalf of my Party, Sir, it gives me
great pleasure to extend to you our warm
congratulations on yown elevation to this
high office, and as far as owr Group is
oongerned, we may assure you of our
fullest cocperation in the conduct of the
proceedings of this House and in main-
taining the dignity of this House.

§ir, it is not necessary for me to tell
you that you have been elected Speaker
at a time when the country is passing
through very unusual ana critical circums-
tances. We did face a situation a few
months ago which, if allowed to develop,
might have led to, perhaps, the extinction
of Parliamentary democracy irself. But,
since you have advised us not to indulge
in controversies, I do not wish to pursue
this matter; there will be other occasions
to discuss and revView the cvemts which
have taken place. Buz it does mean that
a vety heavy responsibility has fallen upon
your shoulders to see thar this Parliament,
of which we e all very proud, remains s
fundamental institution in our country;
it is your duty, as custodian of this House,
to exercise wharever powers and muthority
at your disposal to sec that the sovereignty
and the supiemacy of this Parliamenr are
not whirtled down or curtailed or sought
to be eroded in any manner whatsoever
by or from any quarters. The sovereignty
and the supremacy of this Parhament re-
presenrir g the people’s will are what we,
@t present at least, have come to take as
synonymous with the expression of de-
mocracy in this country. And yomw, as
Speaker, I am sure, will discharge your
duty not only objecrively and impartially
but fearlessly and not allow Yyousrself—
1 am sure you will not allow yourseli—
in any way to be subjected o any kind of
undesirgble  pressures from whichever
quarters they may come.

PAUBA 15, 1897 (SAKA)
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I hed occasion, & few months ago, to
meet Mr, Bhagat sbroad when he had just
returned from & very successful Chaire
manship of the United Nations Sub Com.
mittec on Human Rights. Ihad read in
the press, in the foreign press, that a very
cortroversial and difficult subject, which
was being discussed there and which, for
the time being, had appesred as though
it would not be possible to reach sny
kind of consensus or unarimiy, was finatly
solved due in no smell measre to the
skill and persussiveness of the Irdian
Chairman. But that foreign press report
did not mention the name of that Incien
Chairman. It was our friend, Mr. Bali
Ram Bhagat. And wher I met him in
Lanaon, I asked him, “How did you
bring about this result? What was the
secrct of it?” because the peeple who
were involved in that controversy were
generslly the forces wheh do not come
together very casily. Bur Mr. Bhagot,in
this characteristic modesry, said: No, nr, it
is not my credit, everybedy cocpersted
snd we were sble to do o work. About
his capabilities, I have not the slightest
doubt in my mind and I am surc that the
same kind of wise, sagecious, tactful ana
statesman like role will be played by him
while he is occupying tbis high chair.

Sir, whenever any Speaker is elected
at any time, it is always routine for us to
say and to hope that he will be impartisl
and objective and that he will particularly
protect the rights of this side of the House
because they sre in a minority after all
and the Treasury Benches are in a very
very large majority.  But I am sure, you
are well aware of that and we are conscious
that our rights will be safe in your custody.

With these words, I once again congra-
tulate you and I extend to you the full
cooperation of cur party to sce that this
Parliament—-Lok Sabha—s cornducted in
the way, it should be conducted and that
all Membets, irrespective of the side they
belong to, arc able 1o cxercise all the rights
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[ Shri Indrifit Glipta ]
cotitled wighin thié House. ' I thohk, we
had occasions to  remerk -rether éritically
invthe last Session; 7 hope that thi. time
there will be no cause for complaint under
your stewatdship,

"SHRT $EZHTYAN (Kumbakanam): Mr.
Speabet, Sii, on behalf of D.M.K. party,
to which T have the hcnour to belong, I
offer my warm falicitations to you as the
Speaker of this sugust House. Imide
the House, you arc the supreme awhority
and in you rests the supreamacy and
functioning of the Parliament. In a par-
liamentary democracy, the functioning of
the Parliamemt in its established and tra-
ditional ways brings so much stability in
the counny. To the outside world, you
are the spokesman of this Hewse ard you
are the conscience ond Jguardian of this

House.

It is rraditional on behalf of those who
speak from this side of the Ifouse to ask
for a protection to the cppesitin.  That
oft-repeated thing, I would net repest
here, except to say that whatever are the
rights given to & Member, whether on this
side or rthat side, should be protecied.
A Member on the side of the mmonty
should not feel handicapped and a Mem-
ber on the side of the mapnity should not
try to take adventage of his puosinon.
Whatever are the nights given under the
Rules of Procedure, what is due for the
proper functiomng of the Tlouse, I plead
that thuse rights and opportumues be
given to all the Members inside the House
irrespective of the place they occupy.
After all, persons may come and go,
Member come for five yerrs, they may be
returned or may not, be returned,, the parties
may come and go, bt this Institution of
Parlioment has to go on. If thiv wountry
suill believes in the parhamentary demro-
cracy, you have to move rorward’ on
the ideals focr which the Constitution was
drafted and this Parliament was set up,
I hope, this House will gather more
wtrength, mote glory under your sugust
leadership and guidance. Personally, I
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feel that as you are efidowed with long

years of parliamen'my experience ard have

been.in the freedom struggle of this country,

the speakership is in the.best «f the hands

that could be thought of inside the House.

In the years 1947-43, I wes &
student. In the college days ai that time,
T used to read very avidly some cof the
pambhlets and brechures brought our then.
One of the brochures at that time, 1 thirk,
was called ‘Our Struggle’. We used to read
it very avidly in those deys. ‘Our Strugglc’
nus wriizen end divribwed ir these dok
end oppressive deys of the British ime
perialism when our leaders were 1pside
the jaul.

Some Members had the boldness to
publish this thing undergrcund at that
nme. I do not know who was that fperson.
Only years later T found that it had been
edited by no less a persen then Shri Bsli
Ram Bhagat who now occupies this Chair.
I hope you will bring the same spirn of
fearlessness and love of freedom to the
deliberations of this JTiuse,

Sir, on behalf of my par'y 1 assure
you of our wholehearted cooperation thar
had never been found wanting in the past
years and I assure you that we will never
be found wanung in future years alw.

SHRI FRANK ANTIHONY (Nomina-
ted—Anglo-Indians):  Mr. Speaker, Sir,
I wish to associate myself nor only on
behalf of the United Independent groups
but on my own behalf also as the father
of the House with the sentiments that have
fallen from the Lezader of this House,

I have known Bali Rum Bhagst as &
colleague in this House for the past twenty-
five ycars. I have verified it a few minutes
before the House met. [ thought he had
come in frem 1952, Bur, fic correcied
me that he came here from 1950.

T congratulete you—but it is qualified—
because I think the Speakership is onc of
the most onerous of all responsibilitice.
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Without finding any odious comparison I
think it is much more onecrous in many
respects than being a Member of the Union
Cahinet.

Your first, and perhaps, the greatest
respongibility, if T may say so, is a4 a cus-
todian of the independence of Parlicmcrt.
By independence, I donot mean the Kkind
of independence that was perhaps supg.sicd
by my friend, Shri Indrajit Gupta. 1
meen independence frem the Exccutive.
Remeinber that independence frem the
Executive was perhaps first asseried ard
consolidatred by Shri Vithalbhar Pare! and
that convention hardened into a iradition
under subsequent Speakers. There, it
would be your greatest responsibiluv to
ensure that Parliament dces net beaomre a
handmaid of the Execuuve. Perhaps.
your most important responsibility, as has
been pointed out, is that you should be as
humanly impartial as possible 1© every
Member irrespective of his pany affilia-
tions. May I say that—this is not in
reply to the Leader of the C.P.M.—while
we have sought 10 model ourseives ¢n
the British pattern, the e mpleie i par-
tiality of the Speaker 1s by his complerely
severing himself from all party affiliations ?
We have not fulfilled that sert of model
completely.

Several Speakers to whom I spoke in
the past did not subscribe complerely to
the British thesjs that the Spesker must
completely sever himselfl from all party
affilistions.

Only a fow minutes ago I was talkirg
to Dr. Dhillon and he menticned rthat
perhaps the fault did not really and en-
tirely lic with the Speaker but the fault
alsa lay with the Opposition Greups, in
that they did not fulfil their role. The
convention wes that when once a person
was a Speaker. after that, he was not 1o
be oppased. But, that convention, unforruna-
tely, was not subscribed to by tne O ppo-
gition Parties in this country. W'e have
to develop this particular aspect of the
Speakership fully.
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So far as Parliamentary stardarde are
concerned, during the past two or ‘three
years, I have had woccasion to repeatedly
draw attention to the precipetous decline
in Parliamentary stardards where as the
most effective Parliamentary instrumem
was the debare, we were treated increasingly
to a premium we placed on the technigues
of the marker place. I am sorry to have
to say that in this respect, the press played
its own dubious rele by placing a premium
on rowdyism and these techniques of the
market place. Very often the Speaker
was unable to control the House. Respeet
for the Chair was conspicuous by its
absence and techriques were used almost
everyday which were not only improper
but also scurrilous in character. By
saying this I am not mviurg you to be
ultra-stern bt so far 3y I am ccncermed
the rot had set in after the Speaker, Mr.
Mavalankar and that after him certain
Speakers more than others tolerated thege
improper techniques and behavimgr.
Therefore, we had this decline in standard.
Allow me once again to welcome yeu and
to congratulate you.

SHRI P. K. DEO (Kalahandi): Mr.
Speaker, Sir, on behalf of the BLD party
in the Parhament and on my behalf T
decm it a privilege to congratulate you for
having been elected as the Speaker of this
august House. Sir, this mentle of rcs-
ponsibility has fallen on able shoulders.
I had the privilege of knowing you frem
the thirties and from the fortes when
both of us were the studems in the seme
‘Alma mater’ at Pamna. In those days
you distinguished yourself as an eminem
scholar. Your contributien 1 frecdem
struggle in the studen: movement will be
remembered for all umes to come. You
distinguished yourself when you became
a Minister and we sincerely hope that as
Speaker you will be cne of our most
cminent Speakers.

When the future of Parliamentary
Jdemocracy a big question mark and when
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several attempts are beirg made to scuttle
the Constitution—for the ugholdirg of
which we have taken the cath—I lock
upon you to preserve this Parliamentary
democracy and the Constitution.

Lastly, T extend my full cooperation
to you and I hope that this House will
become an ideal Parliamentary instinuricr.
8ir, I would like to request ycu to see thar
whatever we speak is properly reflected.
So, T request you to kindly relax the ban on
the publicstion of House proceedings so
that those who have voted us to this House
should know what is actually heppenirg
here.

SHRI H. M. PATEL (Dhandhuka):
Mr. Speaksr, I would like to congraulaste
you on Your elevation to this position
of Sp:aker. [ cerwinly voted aganst
your election but that was symbolic. We
are confilant that you will from today
cosider yourself as not belonging to any
party. That, 1n fact, you belong to all
partics, and that you wall act with compleic
impartiality. As the father of 1the Hiuse
said just now, I hope you will mantan
your independence and not allow the
executive to influence your decsions in
any marmer whatsoever. We, in the Op-
position, certanly cxpect that of you.
We may assurc you and I speak <n behalt
of the Janata Front (Interruptions). .
Therc 15 no need fur any protecinn, |
am witnessing that ght from this monrent,
the discipline {or whuch the Prume Minuster
has been so arxwous 15 bewrg displeved
by the Members of the ruling party.
I am amazed that this 15 happening on an
occasion like thus when you voursif have
requested that there shoudd be ro conrro-
versy. [ am rot proposirg to brug in
any controversial matter  although i
cannot  be kept out altogether M.
Indrajit Gupta began by referring to a
controversial marter pod then afded thar
he would not enlarge on the matter.
S+ als), the farher of the House had to
say that......
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AN HON., MEMBER: Who is the
father of the House ?

SHRI H. M. PATEL: Mr. Frank
Anthony. Since Mr. Prank Anthony's
claim was not objected to by anybedy,
I essumed that his claim was accepted.
Although my claim to spesk on behall
of the Janata Front was questioned....

SHRI RAMAVATAR SHASTRI
(Patna): Where is the Janaa Frem ?

MR. SPEAXER: Let him proceed
please.

SHRI H. M. PATEL: Mr, Spesker,
going on from this point, that so far as
behaviour in the House 15 ooncerrec, to
which special references have been made,
I would like to point out that that depends
wery much upon the Speaker. When the
Prime Minister inclided in her first stawe-
ment, not roday, but when the Emergetncy
was proclaimed that it was the Oppesitun
Parties, which made it unpossible for
Goverrment Busmess to be procecced
with, she was reslly refiecting upon the
competence of the Speaker.

HON. MEMBERS: No.

SHRIH. M. PATEL" May I continue ?
Becawse, the Spesker possesses all the
powers to sce to it thet the proccedirgs
in the House are conducted satisfactorily.
If the Rules of the Huuse are rot carried
out, the Speaker has cvery might o teke
action, effective aciion If the Speakex
is supported by the Leader of the House,
then anything thar is unsetmly can be
controlled jmmedijately. In fact, Sir, there
is no doubt whatsoever jn my mind and I
believe there can be none in anybecy else’s
who js objective that the proceedirgs in
this House can be concucted satisfactority
and in the manner in which they ought to
be conducted, if the Speaker cxcercises, his
full authority of course, at the same time,
while excercisirg his full authority, Mr.,
Speaker, it muy be assumed, he scts with
complete jmpartialjty. While he has always
to function ji a jucdical way he also has
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to bear in mind this fact—that the opposij-
tion is here to give expression to points
of views which should be poirted outin
the jnterest of the publijc.

They may be small {n numbers, but
that would make jt even more your cuty,
if, I may say so, to allow us in the opposition
adequate freedom and  adequate time to

give expression to what we have to say.

Ihave no doubt that you will co so.

I was encouraged by what Shri Incra-

it Gupta sajd, that you were able, in a very

difficulry situation, to bring gbout a consen-
sus. I have no cdoubt that here also ., .,

SHRIS. M. BANERJEE (Kanpur) :
That was Human Rights.

SHRI H. M. PATEL : That:locs not
make it ecasier to resolve differences.

SHRI S. A. SHAMIM (Srinagar) : Here
we want fundamentalrights,

SHRI H. M. PATEL: Here what we are
claiming are cemocratic rights. I have no
doubt that you will be able to safegnar our
rights. I am fully confident of that because
I krow that if you act, as you have under-
taken to act, with impartiality, uninfluen-
ced by the executive and, succumbed to no
pressure, [ am certan that our rights will
be safeguarded.

As I said, you may except the fullest co-
operation from us, from all out parties.
I would like to remurd yeu of this that we
cannot jgnore the fact that a large number
of our members, members from this side
of the House, arc under detention, They
have not orly been in detention for many
months now, but they have not been brou-
ght before a court of law. Quite apart from
the resentment we must feel, it domocratic
rights have to be preserved, and democracy
is to continue, to say that democracy, the
parliamentary form of Jemocracy can only
be continued by igrorirg the rule of law,
then we are bound to protest and urge that
that has no right to obtain jn a parlamen-
tary democracy.
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. I hope that you will do everything pos-
sibie to see that the rights of this House
arc mairtained and that in doing so, you
will assist the Opposition in putting

forward its poirt of view fearlessly and
freely.

I once again Corgratulate you, Sir, on
your assumption of thijs high office and

assure you of the fullest co-operation from
all of us.

SHRI K. MANOHARAN (Madrug
North) : Mr. Speaker, Sir, on behalf of the
Anna DMK Party in Parliament, T congra-
tulate you on your election as the presiding
ceity with a thumping majority.

You are one of the seniormost members
of the Parliament well-equipped with par.
lismentary procecure, rules, regulations and
practice, ancd more so, the every spirit gngd
mood of this august body. Mr. Speaker,
you have been a Minister of Commerce,
Finance and External Affairs and with the
rich cxperience you have had, I have no
coubt in my mind that you would conduyct
the House admirably will, and sucessfully
too.

You arc aware of the fact that Opposi-
tion is a mwust in our parliamentary set-up.
It is a sine qua nom for the efficient fupc-
tioning of cemocracy. As has been maid by
somebocly, the Opposition 1s the lubricating
oilin the wheels of the democratic machine.
But acmittecly here the Opposition is very
very weak and, still worse divided. So as
everybocy has requested, let me also request
you to protect the rights of the opposition,
Your compassion as well as corsiceration
must largely be with the Opposition parties
m this House,

The qualities of your office, Mr. Speraker,
are ore, mpartinlity, twe,  sobriety,
three, authorny and four, adjustability. I
am convinced of the fact that you are the
embociment of all these fine qualities. So

I am very sure that vou will Jefinutelyguide
this House 1n a proper manrer, Conditions
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must be created for business like, meaning-
ful and purposeful trarsaction of business
in this House, Time should not be wastede
and the Lard-earned money ofthe people
should nut be wasted. Free, frank and
fearless exchange of views must be per-
mitted. Constructive criticcsm must be
gueranteed. Criticssm of the failure of the
policies of the Government must be tole-
rated While T say freedom of expression,
freedomshoul *1 ot be allowed! to degenerate
into hicence, willihcation, character assasi-
nation, vituperation, witch-huntng and
what not. We the Members of Parhament
should behave properly. I am sorry to
say thateven in the mormngour ex-Speaker
Mr. Dhillon was asking me . Mr. Mano-
harar, why shouldn't you tak. part in the
deliberations of the House., The same
question was asked by my hon. frierd Shn
Indrajit Gupta ., {Imterrupnions)

SHRI INDRAJIT GUPTA . When ?
.. .(Interrupnons)

SHRI S. A.SHAMIM . Ithink Mr,
Dhillon also has not ashd the question,

SHRI K MANOHARAN T think Mr,
Dhillon 1s capable of speaking the truth .,
(Interruptions) For the last two yeas--before
the proclamation of the emergency I have
been watching this  House—thiy Tlouse
had been shameclessly reduced into a fish
market, ., (Interruptions) T am sorry to
say this at times fishing also was done,
Now, Sir, you have come to this office.,

AN HON. MEMBER., As a fisher-
man.

SHRI K. MANOHARAN . I am glad
you have come to our rescue and to properly
streamline the House and see that the
business of the House 1s transacted without
any loss of ume.

Lastly you will, I am sure, keep up the
tradition which was built by your predeces-
sors based on dignity, decency and deco-
rum. So far as my party 1s concerned,

JANUARY 5, 1076

Election of the 52
Speaker

here is niy promise that owr odntribution jn

mantairing ancd preserving the digmty of

the House would be total and complcte.

I wish you well. I wish you all success.

SHRI P. G. MAVALANKAR
(Ahmedsbad): Mr, Speaker, Sir, may I
join several of my hon. cclleagues in ex-
tending to you my most warm congratula-
tions on your election to the exalted offige
that this Parliament can have in 148 custody
for any of 1ts Members. To a large extent
the success of parliamentary democracy
depends on the office of the Speaker and
the holder of that office. If I may say so,
the office of the Speaker 18 pivotal and
crucial because 1t 15 through the office
and the person of th: Speaker that the
independence and integrity of thus hon.
House representing the sovereign will of
the entire nation are reilected. There-
fore, to the extent that we all co-operate with
you m mantaining and enhanung this
dignity and independence and impartiality
and integ=ity of the speaker and of the
House, to that extent we shall also have dorg
our duty to democracy and the vast masses
of people who Live in this democracy, inspite
of the fact that since the proclamation
of mternal emurgency this democracy has
been twisted and perverted

I should also Like to say that by the
very nature of things, almost by instinet,
temperament and upbringing I have al-
ways had great respect for the oflice of
the speaker. I have come here comparatively
recently, but I have watched the procecd-
ings of the House earlier for many years.
The hon. Prime Minister in her speech of
congratulation referred to some of the
stalwarts of the past both before Inde-
pendence and after Independence. I recall
that when the first speaker of Parhament
of free India died almost twenty years ago,
the then Prime Munister Pandit Jawaharlal
Nehru in agony, paying a tribute to hum,
said that the Lok Sabha had become almost
a headless body. What did it show? It
only showed that without the Speaker and
without the office of the speaker we are really
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in many ways orphaned because we look fo
you for guidance, for independence and for
protection of minority rights of even one
individual. Parliamentary democracy does
not mean that therc should be an cndless
debate; but it does not also mean that a
free debate should be crushed, especially
because, and when, a particular point of
view is held by one lone individual. An
individual Member may be independent,
he may belong to any party he may belong
to any group, but the whole purpose of com-
ing to this House from various constituencies
is tc see that we carry on the free debate
so that the freedoms of the people,not only
political freedoms but economic and social
contents of those freedoms, are also en-
hanced through proper, legitimate, com-
plete, unruffled debates in this House.

Now, one of the important points s, I
believe, that your po#ition 1S a very exalted
position, the most exalted position that 1s
in the custody of this House. Therefore,
the maximum that once a Speaker, always a
Speaker and the Speaker continues ta
function as the Speaker. But when he
ceases to be the speaker, can be only either
an honourable man in public life or he can
go on to the huigher post in the ladder, 1f
that higher position 15 within the compe-
tence of the people of India 10 give and not
within the custody of the executive autho-
nty to offer. That is the position and
that is the tradition of the office of the
Speaker and, therefore, Sir, ke all hon,
Judges and Justices of our Tligh Courts and
the Supreme Couri, the offices of the Spea-
ker in our State Legislutures and m our
Parliament are officcs where holders of the
offices, while functioning as Speakers hold
scales of justice even, with prapricty and
sobriety, and see to 1t that their decisiong
are not in any way influenced by party
coasiderations, political considerations’and
much less by any considerations of personc]
or political careers of the holders of thar
high office. That is the great spirit in
which I look to the office of the Speaker
and 1 hope and trust that restoration of
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some of those well-established converturs
build up in the early period of our demo-
cratic soverejgn republic in the 408 and sos
will take.place and indeed will be further
enhanced by vou.

Sir, you have many qualities of head
and heart. [ have come here only three
years back but even from distance—from
Ahmedabad in Guajarat—and as a citizen of
India T have seen your work and I have
read about you and J am guite sure that
given the qualitics that you possess in such
abundance, of head and heart, and given
the infinite patience and a sense of humour
and the care and concern for domocrat:c
rights which also cnsurce that dissent will
be exhibited and expressed through deco-
rum and through disaiphne which 15 a
mental process and not imposed by any
outside agency We all herecan strengthen
the democratic processes.  This 1s what
we can do, all of us put together, and 1
am quite hopeful thatyour election as Spea-
ker of this august body will mean restora-
tion of some of the best standards that-thys
democratic nation of ours has seen, part:-
cularly in the furmative peniod of our de-
mocratic republic. With these words, may
I juin all my colleagues in extending to you
our warm welcome and our warm congra-
tulations ? The ract that we opposed you
did not mean that we opposed you as a
person, but, I must say that Government
would have been wiser and Goverrment
would have been more in tune with the
democratic functioning if they had consulied
at least informally the vanious Opposition
groups and parties when the quesnon of
choosing the new Spesker came up. But
that as 1t may, this thing is over and we
need not cry over the spilt milk. I can
only hope that in the days and months
to come, this House, although meeting
under very difficult and tryin g circumsanices,
will still give a lead to the country, ard
that you, Mr. Speaker, Sir, while carrvirg
on this very difficult, delicate and fender
task will see to it that the nascent plant of
democracy planted in our countiy by our
forefathers and by the founding fathers of
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our Constitution and by your distinguished
‘predecessors in this House will be carried
further to greater and taller heights.
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m*ﬂma%mas T AT
Fazzmars waw grar eqrfya qoTORT
1T fagman 9¥ w9a FIWI1T I7F AT
zfevew qrT soargfaer faam 1 gfe-
&z wvaq %Y ag feerray et 2 fa
£{PHT BATQ TCF ST AEY &A@ 1 WA
s & o wre 3% | A g F0

# WTIAY T F T2 qTHA AR T
giew aurf AT ¢

oY whyes @& (FgT)  smeme
RZZT, TF AW FT AEANH AH-q97 &
o 9% 97 qF A 9T F gyt
sfvaR e & fag @ergarg 1 Imanar
faet & wTEY, gATE AW AT awwArgd
TwAa wIT wasrE fogfa &1
wfafasa gt 829 97 qear @mfas
& aeix wT¥Ew ¥ @, gAfa qur
ey wreasTET fegfa &1 s@Er
g O A ¥ W R ) Agw-
¥ AAAT B} FATATH GIX TF IWF AT
g€ & 1 I wroTa w WA A I
exywrfas § T gue foaederdt g oW
ot &Y & ) 73t gg WY sy TwAT Wfgd
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MR SPEAKER I do not know in
what words to express how I feel at the
moment over the choice you have placed
on me for the hugh office of the Speaker
of this august House You have been
abundantly generous to me mn this, as also
in the many kind words, words of assur-
ance and also of warning with which yeu
have welcomed me to the Chairr, I am
deeply beholden to the Leader of the
House and the Leaders of the Opposition
Groups and everyene of you here for the
faith you have rcposed 10 me. [ sec im
this only the meagure of your kindness and
goodwill; for, I cannot think of any special
ment 1n me for this high honour except
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perhaps that T have been part of this House
for long years, and have grown in venera-
tion of it and its tradirions.

I had privilege to fight and suffer for
the freedom of our country. After Inde-
pendence, I have served this great nation
in my own humble way. This House also
I have served, though from different posi-
twis and in other capacitics. [ have lived
with it great mom>nts in the nation’s life.
But to be called td the Chair is quite
anuther thing. For'the Speaker's Chair 1s
an awesoms= and lonely place in the House.
And, this Chair has traditions of its own.
Itlustrious men about whem refeiences have
ben made in this House today, have filled
it with great ability and distinction. And,
I am following close upon one who has
b::n vigorous as the l‘rcsniing Officer of
thug House and steered it through wery duffi-
<cult imes and who brought to this office
wicommon gifts 1 uncommon measure.
L:gion has 1t that the throne of Vikrama-
Jitya had this quality, that whosoever came
fu uccupy if, inherited the king’s wisdom.
This great Chair, I ke to think, will also
have something of this quality. There
ate then quite a few here who have been
as long in this House as I have been; and
there are many who are zealous of its
teaditions a$ the Chair iS expected to be.
I am confident too thar the goodwill that
has scen me installed in this place, will
ever be available to me in the orderly
<conduct of the proceedings of this House.
Tnese aaspicious auguries for success are
mure than any incumbent could wish for,
aad which I consider 1o bz on my side as
I assume the responsibilities of my demand-
ing office to-day.

On this occasion, need I remind vou of
what must always be foremast in our minds,
wviz. that this Parliamsnt as the people's
prime institution must ever be primarily
concerned with the pcople's cause, that it
has ever to ask itself as to how far it vindi-
cates itself as an instrument of socio-
cconomic regeneration, how effective it is
in subscrving the great end-purpose of
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demncratic existence. The debates within
our walls,and our practices and procedures,
in ather words, will alwavs have to be
Zeared to the fulfilment of this central aim.
We can 1l afford the luxury of preoccupa-
tion with more forms, losing sight of the
substance. If we keep this in view in what-
ever we doan this House. I have no doubt
we shall not be labouring in vain.

The Speaker 15 but a servant of the
House und as such he equally belongs to
all secuong in the THouse. He is expected
to discharge s responsibility, impartially
and judiciously. 1 shall follow this golden
rule as long as I occupy this Chair. Rules
and regulutions as (ramed by this House and
traditions set down by my greal predeces-
sors will be my g udelines in conducting
the business of this House, It is one of
the duties of the Chair to mamntam firm and
fau control to keep up the digmity and
decorum ot the House. 1 shall ever seck
your cooperation n thiy task

May [, once again, cxpress my deed
gratitude to all of you for the trust you
hav. placed in me and look forward 1o your
Jgdalgence and cooperation in the House
at all times?

13.38 hrs.

INTRODUCTION OF NEW
MINISTERS

THE PRIME MINISTER, MINIS-
TER OF PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): Sir, 1 have pleasure in intro-
ducing to you, ard through you to the
House, my new colleagues: Shri Bansi
Lal, Minister of Defence; Dr. G. 8. Dhillon,
Mumster ot Shupping and Transport; Shri
P. C. Sethi, Minister of Chemicd§ and
Ferulizers; Shn H. K. L. Fhagat, Minister
of State in the Ministry of Works and
Housing; Chowdhury Ram Sewak, Minister
of State in the Ministry of Heglth and
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[Smt., Indira Gandhi]
Famiiy Planning; Shri Vitha! Gadgil ,Minis-
ter of State (Defence Production) in the
Ministry of Defence; and Dr. V. A. Seyid
Mubammad, Minister of State in the
Ministry of Law, Justice and Company
Affairs.

13391 hrs.
PAPERS LAID ON THE TABLE

ORDINANCES ISSUED BY THE PRESIDENT UNDER
ARTICLE 123 (2) oF THE CoNSTITUTION

THE MINISTER OF WORKS
AND HOUSING AND PARLIAMENT-
ARY AFFAIRS (SHRI K. RAGHU
RAMAIAH) : Ibeg to lay on the
Table a copy each of the following
Ordinances (Hindi and English versions)
issued by the President under provi-
sions of article 123 (2)of the Consti-
tution :—

(i) The Income-tax (Amendmsnt)
Ordjnanace, 1975 (No. 8 of 1975)
promulgated by the President on
the 9th September, 1975.

(ii) The Election Laws (Extension to
Sikkim) Ordinance, 1975 (No.
9 of 1975) promulgated by the
President on the gth September,
1975.

(iii) The Indian Railways (Amendment)
Ordinance, 1975 (No. 10 of 1975)
promulgated by the President on
the 25th September, 1975.

(iv) The Payment of Bonus (Amend-
ment) Ordinance, 1975 (No. 11 of
1975) promuigated by the Presi-
dent on the 25th September, 1975,

(v} The Equal Remuncration Ordin-
ance, 1975 (No. 12 of 1975) promul-
gated by the President on the 26th

September, 1975.
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(vi) The Regional Rural Banke Ordina-
nce, 1975 (No. 13 of 1974) promul-
gated by the President on the 26th
September, 1975,

{vii) The Motor Vehicies (Amendment)
Ordinance, 1975 (No. 14 of 1975)
promulgated by the President on
the 26th September, 1975.

(viii) The Voluntary Disclosure of In-
come and Wealth Ordinance, 1975
(No. 15 of 1975) promulgated by the
President on the 8th October, 1975.

(ix) The Maintenanoe of Internal Securi-
ty (Third Amendment) Ordinance,
1975 (No. 16 of 1975) promulgated
by the President on the 17th Octo-
ber, 1975.

(x) Th« Bonded Labour System (Abo-
lition) Ordinance, 1975 (No. 17 of
1975) promulgated by the President
on the 24th October, 1975.

fx1) The Unit Trust of India (Amend-
ment) Ordinance, 1975 (No. 18 of
1975) promulgated by the Presi-
dent on the 31st October, 1975

(xii) The Imports and Exports (Control)
Amendment Ordinance, 1975 (No,
19 of 1975) promulgated by the
President on the 4th November,
1975.

(xii) The Smugglers and Forcign Ez-
change Munipulators (Forfeiturc)
of Property) Ordinance, 1975 (No.
20 of 1975) promulgated by the
President on the 5th November,

1975.
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- Paym=at of Wages (Amend-
ient) O1dinance, 1975 (No. 21 of
. 1975) promulgated by the President
 on the 12th November, 1975.

j) The Maintenance of Internal
.Security (Fourth ~ Amendment)
~ Ordinance, 1975 (No. 22 of 1975)
ulgated by the President on
16th November, 1975.

) The Voluatary Disclosure of In-
~come¢ and Wealth (Amendment)
Ordinance, 1975 (No. 23 of 197%)
promulgated by the President on
the 29th - November, 1975.

uvii) The Delhi Rent Control (Amend-
ment) Ordinance, 1975 ( No. 24 of
1975) promulgated by the President
on the 1st December, 1975.

xviii) The Parliamentary Procecdings
(Protection of Publication Repeal)
Ordinance, ‘1975 ‘(No. 25 of

* 1975) promulgated by the President
" on the 8h December, 1975.

ix) 1he Press Councijl (Repeal) Ordi-
nange, 1975 (No. 26 of 1975) pro-
- mulgated by the President on the
. ~ 8th December, 1975.

ctionable Matter Ordinance,
'No. 28 of 1975) promulgated
esident on the 8th Decem-

Conservation of Fereign
nge and Prevention of
(Second

' 1975) promulgated , by the
dent on the 13th December,

brary. See No. Lt-9944/76]
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PRESIDENT!s PROCLAMATION IN RELATION TO
UTTAR PRADESH AND PRESIDENTIAL ORDER
AND REPORT OF THE GOVERNOR OF
UTTAR PRADESH

THE MINISTER OF HOME
AFFAIRS (SHRI K. BRAHMANANDA
REDDY): Sir, I beg to lay on the Table—.

(1) A copy of the Proclamation (Hindi
and English versions) dated the 3oth
November, 1975 issued by the
President under article 356 of the
Constitution in relition to the S tate
of Uttar Pradesh published in
Notification No. G.S. R. 572(E)
in Gazette of India dated the 3o0th
November, 1975, und. T article 356
(3) of the Constitution.

(2) A copy of the Order (Hindi and
English versions) dated the 30th
November, 1975, made by
the President in pursuance of sub-
clause (i) of clause (c) of the above
Proclamation, published in Noti-
fication No. G. S. R. 573 (E)
in Gezette of India dated the 30th
November, 1975.

(3) A copy of the Report dated the 29th
November, 1975, of the Governor
of Uttar Pradesh to the President
(Hindi and English versions).

[Placed in Library, See No. Lt-9915/76]

ANNUAL REPORTS ON THE WORKING OF Na-
TIONALISED BANKS FOR THE PERIOD ENDED
THE 31st DECEMBER 1974, STATEMENTS
re. RESULPS OF MARRET LOAN FLOATED

BY GOVERNMENT AND ISSUE OF 5-3/4
PER CENT BONDS, 1985 "

THE MINISTER OF STATE
IN-CHARGE OF REVENUE AND
BANKING (SHRI PRANAB KUMAR
MUKHERJEE) : Sir, T beg % lay on
the Table :
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(1) A copy each of the following Re-
ports (Hindi and English versions)
under sub- section (8) of section 10
of the Banking Companies (Acqui-
sition and Transfer of Undertakings
Act, 1970:—

(i) Report on the working and activities
of the Central Bank of India for
tho year ended the; 31st Decem-
ber, 1974 along with the Account®
and the Auditor’s Report thereon.

(ii) Report on the working and activities
of the Bank of India for the year
ended the 31st December, 1974
alopg with the Accounts and the
Auditor’s Report thereon.

(iii) Report on the working and activities
of the Punjab National Bank for the
year ended the 31st December,
1974 along with the Accounts and
the Auditor's Report thereon.

(iv) Report on the working and acti-
vities of the Bank of Baioda for the
year ended the 31st December,
1974 along with the Accounts and
the Auditoe’s Repott thereon.

(v) Report on the working ard activities
' of the United Commercial Bank
for the year ended the 315t Decem-
ber, 1974 along with the Accounts

and the Auditor’s Repott thercon.

(vi) Report on the working and activi-
ties of the Canare Bank for the
year ended the 31st December,
1974 olong with the Accounts and
the Auditor’s Report thereon.

(vii) Repoit on the working and acti-
vities of the United Bank of
India for the year ended the 31st
Decomber, 1974 elong with the
Accounts and the Auditor’s Report
therean.
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(viii) Repost on the working and acti-
vities of the Dena Bark for the yoar
ended the 318t December, 1974
along with the Accounts and the
Auditor’s Repurt tm

(ix) Report on the working and acti-
vities of the Syndicate Bank for
the year ended the 31st December
1974 slong wth the Accounts and
the Audijtor’ Report thereon.

(%) Report on the working and sct-
vities of the Union Bank of India
for the year erded the 318t Decem-
ber, 1974 along with the Accounts
and the Auditor’s Report thereon.

(xi) Report on the working and acti-
vities of the Allahabad Bank for the
year ended the 318t December, 1994
along with the Accounts and
the Auditot’s Report thereon,

(xii) Report on the working and acti-
vities of the Indian Bank for the
year ended the 315t Decemben, 1974
along with the Accounts and the
Auditor's Report theieon.

(xiii) Report on the working and acti-
vities of the Bank of Msharashtea
for the year ended the 31st Decem-
ber, 1974 along with the Aocourts
ond the Auditor’s Report thereon.

’xiv) Report on the working and acti-
vities of the Indian Overseas Bank
for the yesr ended the 315t Decem-
ber, 1974 along with the Accounts
and the Auditor’s Report thereon.

[Placed in Librarv. Ses No. LT-9946/76)

(2) A statement (1{indi and BErglsh ver-
sions) indicatirg the result of the
markst loan floated by the Govern-
ment of India in December, 1975.

{Placed in Library. See.No, LT-9947/76)
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(3) A copy of Notficauon No. G. S. R.
533 (B) (Hindi and Engligh versions)
published in Gazette of India dated
the 20th October, 1975 regarding
188ue of §-3/4 per cent Bords, 198s.

[Placed in Lidrary, Se¢e No.LT-9948/76]

NOTIFICATION UNDER DEFENCE OF IN-

TERNAL SECURITY OF INDIA ACT AND

PRESTDENTIAL ORDERS RE: PROCLAMATION
OF EMERGENCY

THE DBPUTY MINISTER IN THE
MINISTRY OF (HOME AFFAIRS
(SHRI F. H. MOHSIN)

Sir, I beg to lay on the Table :

(1) A copy cach of the following Noti-
fications (Hindi and English versions
under section 35 of the Defence
of Internal Security of India Act,
1971 i

(i) The Defence and Internal Secunity
of India (Second Amendment) Rules.
1975, published in  Notification
No. G. 8. R. 443 (E) in Gezette of
India dated the 11th August, 1975.

(ii) The Defence and/Internal Security
of India (Third Amendment) Rules,
1975, published in Notfication
No. G. S. R. 444 (E) 1in Gazette of
India dated the 12th August, 197s.

(1i1) The Defence and Internal Securnity of
India (Fourth Amendment) Rules,
197§, published in Nat:fication No.
G. 5. R. s01 (E) in Gazette of
India dated the 24th Scptember,
197s.

(iv) The Defence and Internal Securnity
of India (Fifth Amendment) Rules,
1975, published in Notification No.
G. S. R. s52(B) in Gazette of
India dated the 7th Novemnber, 1975.

(v) The Defence and Internal Security
of India (Sixth Amendment) Rules,
1975, published in Notification No.
G. 5. R. §57(B) in Gazette of India
dated the 12th November, 1975.

[Placed in Library. See LT-9949/76]
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Evidence
(2) A copy each of the followirg Nut§i-
cations (Hindi and Erghsh
versjons) under clause (3) of article
359 of the Constitution ;—

(1) G.S.R. 503 (E) published in Gazette
of India dated the 25th September,
1975 confaining Presidential Order
rescindirg Order No. G.S.R 1843
dated the sth Decmeber, 1971 and
Order No. G. 5. R. 694 (B)
dated the 23rd December, 1974 and
making "certan  amendment to
Order No. G. 8. R. 361 (B) dated
the 27th June, 1975,

(i) G. 8. R. 558 (E) published
in Gazette of India dated
the 14th November, 1975
containing the Order of the
President suspending certain rights
conferred by clause (1)of article
20 and article 31 of the Constitu-
tion for the period dunirg which
the Proclamations of Emergency
made under clause (1) of articles
352 of the Constitution on 3rd Dec-
cember, 1971 and on the 25th June,
1975 are both in force.

[Placed in Library. See No, . T-9950/76)

PREVENTION OF FOOD ADULT-
ERATION (AMENDMENT) BILL

(I' RePORT OF JOINT COMMITTEE

Shri Annasaheb Gotkhinde (Sangl :
Sir, I beg to lay on the Table a copy ot the
Repoit of the Joint Comnuttee on the
Bill further to amend the Prevention of
Food Adulteration Act, 1954.

{u} EVIDENCE BEFORE JOINT COMMITTEE

Shri Annasaheb Gotkhinde: Sir, 1 beg
to lay on the Tablethe record of Bvidence
tendered before the Joint Committee on
the Bill further to amend the Prevention
of Food Adulteration Act. 1954.
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CONSTITUTION (FORTY-FIRST
AMENDMENT) BILL

As Passep BY RaJya SaABHA

SECRETARY-GENERAL :— Sir, 1
lay 01 th: Tib!e of th: Ho 1se the Constitu-
tio1 (Fasty fi'st Am :ndm:1t) B.1l, 1975, as
passed by Rajya Sabha.

ASSENT TO BILLS

SECRETARY-GENERAL : Sir, I
lay on the Table following three Bills passed
hy th: Hais:s of Parliam :ant during the last
5235171 and assented Lo since a report was
last made to the House on the 4th August,
1979:—

1. The Taxation Laws (Am-ndment)

Bill, 1975.

2. The Delhi Sales Tax Bill,197s.

3. Tae Customs Tanff Bl 1975.

Sir, I also lay on the Table copies, duly
authzuticated by the Secretary-General
of Riiya Sabha, of the following fourteen
B lls passed by the Houses of Parliament
during the last session and assented to sings
a report was last made to the House on the
4th August, 1975.

1. The Conservation of Foreign Ex-
change and Prevention of Smuggling
Activities (Amendment) Bill, 1975-

2. The Constitution (Thirty-eighth
Amendment) Bill, 1975,
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3. The Maintenance of Internal Security
(Amendment) Bill, 1974.

4. The Election Laws (Amendment)
Bill, 1975.

5. The Banking Service Commission
Bill, 197s.

6. The Telegraph Wires (Unlawful
Possession) Amendment Bill, 197s.

7. The Agricultural Refinance Cor-
poration (Amendment) Bill, 1975.

8. The Provident Punds (Amendment)
Bill, x97s.

9. The Constitution (Thirty-ninth Am-
endment) Bill, 1973s.

1o. The Indian Coinage (Amendment)
Bill, 197s.

11. The Salaries end Allowances of
Members of Parliament (Amend-
ment) Bill, 197s.

12. The Cigarettes (Regulauon  of Pro-
duction, Supply and Distribution)
Bull, 1975.

13. The National Cadet Corps (Amend-
ment) Bill, 197s.

14. The Public Financial Institutions
Laws (Amendment) Bill, 197s.

13.45 hrs.

The Lok Sabha then adjourned till Eleven
of theClock on Tuesdav, Fanuarv 6, 1976)~
Pusa 16, 1897 (Sahka).

———
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